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CENTRAj, ADHINISTRAPIVETRIBu1 
G UWA1-IAT I 13JNCH 

ORDER S1-iEiT 

Original Application No 
Mig, Petition No, 
Cont r-1pt Pot it ion 
RV1W Application No / 

icant( s); 

Vs. 

AJvoLte for the Applicant( s): 

•Advbdt for the Respondent(s): - 	

- 

H 
Not esj bf the Registry, 	 Date 	

Order of the Tribunal 

13.2.2003 	 Heard Mr. G.I(. 3ha tacarya, - 	
learned Sr. counsel for the applic- 
ant and also Mr. B.C. 018 ap 	 Pathak, learned Pfcat on IS 	

tAdj. C.G.S.C. rorm 	 for the respondents. = not n tirn 

tti is 	
The application is admjttd 1cd / fl U 	 F.  

r 	 Call for the records. Returnable by fl 	U! 
-, 	 .. yq 	37z 	four weeks. 
td / 	

Any further promotion to the 

post of Executive Engineer shall be 

subject to the outcome of this • 	

proceeding. 
4 	

List the matter again on 
13.3.2003 for orders. 	

/ 

mb 
IZ 

/ 	
13.3.2003 	Mr. B.C.Pathak, learned Iddl,, 

C.G.S.C. for the respondents payg • 	

for time for filing wrjtten atnezj 

- 	 lPraYer is allowed. List On - 4.4.2003 
No 	, 	 for or ers. 4 

Vice-Chairman LO1 

,, 	 mb 



/ 

Ivrnber 

bb 

6.6.2003 Present : The Hon'ble W. Justice D.M. 
ChJdhury, Vice—Chairman. 

The Hon'ble Mr. R.K.Upadhyay, ,, 
Member (A). 

t 

L 

0_5  
4/ 	

404.2003 	The respondents are yet to file 

,-'written statenent'. List on 5.5.2003 
written statement. 

o ''4 
1Vy 	-e- ti--1 

Vice—Chairman 

mb 

5.5.003 	esent: The HOn'ble MJustice D.N 
Chowdhury, Vice—Chairman 
The Hon'b.le M.Bjswas 
Administrative Member, 

On the praher made by 
hak, learned Addl.C.G.S.C. the case is 
listed on 6.6.2003 enabling the respond 
dents to file written statement.4 

'& 

&j4 

Four weeks fürthêi time is allow-
ed to the respondents to file written 

statement on the prayer of 1W . B.G.Pathak 

learned Addi. G.G.S.UI for the respondents  

Member 	 Vice-Chairman 

The respondents are yet to file 

written statement, though time grmted. 

Put up again after four weeks enabling the 

respondents to file written statement." 

The respondents are granted time for 

filing written statement as a last chance. 

List the case on 6.8.2003 for furthei  
order. 

- 4k 	 /Cfl t) 

qL 

mb 

7.7.2003 

Vice .-Cha irman 

bb 

I 
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6.8.2003 	No writteO statement is forthcoming 
though we allowed last chance for filing 

written statement. As a special case and 

on the prayer of !. A. Deb Roy, learned 

Sr. C.G.S.u. for the respondents further 

three weeks time is allowed to the respon-: 
dents to file written statement. No 

further time shall be granted thereafter. 
List again on 28.8.2003 for orders. 

Menbej 	 Vice-Chairman 

mb 

	

28.8.03 	Written statent has been filed. 

The case may now be listed for hearing 

on 25.9.03. The applicantmay file 

rejoinder if any, within two weeks. 

Member 	 !  

• 	lm 

25.9.2003 	None appears before the Court on behalf 

of the applicant, passed over for the day_ 

-Chai 

bb 	

: 

Later on 

Mr.B.ChOudhUry, learned counsel for the 

applicant, appeared and submitted that he 

is intending to submit rejoinder and accor-

dingly prayed for some more time. 

prayer allowed • List the case on 27.10 

2003 for hearing. In the meantine applicart 

may file rejoinder. 

Member 
	 vice-Chairman 

MM 

/A 
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- 	

27.10.2003 	bri the prar made by Mr.B.Choudhu 

learned counsel for the applicant, the 

	

JL 	
case is adjourned on personal ground. 

List the case again on 20.11.2003 

for hearing. 

)jIIt 

Member 	 Vice-Chairman 
bb 

20.11 • 2003 present: The Hon *blent • Lakshmj 
Swa,minathan, Vice-Chairman 

The Hon'ble Shri S.K.Najk 
Administrative Member. 

	

J/4 	Vv 	 Mr.B.houdhury, learned coun- 
sel for the applicant. 

Mr.B.C.pathak, learned Addi. 
C.G.S.C. for the respondents. 

Learned counsel for the applicant sub 

mits that arguing counsel has suffered 

bereavement in his f1iy. At his reques 

list on-10.12.2003. 

Merner 	 Vice-Chairman 
bb 

21.1.2004 	Present: Hon'ble Shri Bharat Bhusan, 
Member (a) 
Hon'ble Shrj K.V. Prahiadan, 
Member (A). 

• 	• 	 Mr G.K. Bhattacharyya, learned 

counsel for the applicant is present. 

We are informed that the mother of the 

learned Addi. C.G.S.C. is seriously 
• 	 - 	 ill. SoAdjourned. List the case for 

hearing on 19.2.2004. 

Member (A) 	 Member (a) 
n km 
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30.3.2004 present: The Hon'ble Shri Kuldip Singh 
Member (J). 

The Hon'ble Shri K.V.prahladan 
Member (A). 

Mr.B.C.Pathak. learned Addi.C,G.S.C. 

for the respondents, submits that he couldu 

not bririq the records today and hence is 

unable to argue today. 

List the case before the next Divisi.Or-

Bench. 

Member (A) 	 M er (J) 

bb 

13,5.2004-Present:The Hon'ble Shri Mukesh Kumar 
Gupta, Member (3) 

The Hon'ble Shri. K,V.Prahladan 
Member (A), 

Arguments Heard, O.A. allowed by 

separate orders. 

:t4 (K.v. PRAHLADAN) 	(MUKESH UMAR GUPTA) 
MEfIBER(A) 	 P1EIIBER(J) 

C- 
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IN THE GAUHATI HIGH CQUR1 
I. 	

(THE HIGH COURT OF ASSAM: NAGAtJND:MGHALAYA: 

MANIPUR: TRIPURA: MIZORAM AND ARJI'JAQHAL PRADESH) 

VV.V. (L) 1 ,40. O'UU LtL 

.M/s Bharat Sanchar Nigam Limited 

(A Government of India enterprise) 

represented by the Chairman-Cum-Man 10i 

Bhawan, New Delhi-110001. 

2.Ser)ior Deputy Director 

General (B. W) Chandrik 

Building (1 0th floor) 36, 

Bharat Sanchar Nigam Limited 

Janapath, New Delhi-11000:l. 

3.Chief Engineer (Civil), 	.. 

BharatSanchar Nigam Linied 

Assam Civil Zone, Mitra 

Building, Ulubari, Guwahati17. I 

Versus. J 
1.Shri Betha Ram Saikia L 	i 

I II 
2.The Central Administrati e TribudaI 

Guwahati Bench, Guwahai.. 

f l 
RRESlNT 

THE HON'BLE MR. JUSTICE P 

THE HON'BLE JUSTICE si'ith 
Advocates for the Paies: 

For the appellant:-Mr. BC PthkIr 

Mr. D.tharda,!A4iO 

For the respondent:Mr. G.I.hattaCIi r 

Mr. BtChdhi1r\,'. FA 
.11 	I 

it I 	I 

g. 

, 	.. 

I 	Ij 

ii 

I 	i 	
.1 

I t 	 :1 

p. 
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DateofHearjng:18 72006 

Date ofJudgment:187QQ6 

JUDGMENT AND 

E 
JE  

.G.AGARWAL,J. Heard Mr. B.C. Palbk krñ 

by Mr. B. Pathak and Mr. D. BaLia, 3 piErjr 
petitioner and Mr. G.K. BhattacharyIa, I 1 aireUIs 
respondent applicant Betha Ram Saki 

2. 	The respondent applicant Bet ha ai1 	il 
Scheduled Tribe community, joined  

the Department of Telecommunic tio ., 1 1  'é 
1Ij 3.7.72 and thereafter he was pro ôl r10 th 

Engineer with effect fron 16.12181j. • ii 

the requisite departmentl qulil4n 

name in the All India Seniority Uit If 	. 	i 6 
Executive Engineer. Hdwevére 

include his name in the said Alllhdj i. 	icb,i 

was deprived from consideration of hi 

	

.1• 	
. •i 	I of Executive Engineer arid pérsdn' 	 w 

promoted vide order dated i 2311. 	 p 
approached the Central Adrninjs'4t 	 'II 

Guwahati by filing O.A. N. 24/ 2003 	 ti 
by the present petitioner B. hart Sd 4 	gi J1 U 
BSNL' and the said petiion vaI ldiJ 16 dl f ç,ì, 

1 ,1 impugned judgment with t e following 11 :19 
• 	(i)ln view of the law laid dovn ,y e 

Tribunal, the respóndents bj h 	it notification is 	y 	étidri' LI 2 
Tribunals Act, 1985jthe! Tribjná. Iiii r •  
the present application s h:F Pri 
is overrUled 

 (ii)ln view of the respondehts St F-11. I I 's 
of the reply that the preerit 	p d 	rf 1 
the provisionalseniórityllist hs 	fill lbd 
has been regularly 	 1t ' 

1 



NP 

(Civil) and on the other hand contending that the cause of 
action is time barred and therefore the prent application is hit 
by 	delay 	and 	laches 	is 	found to 	be 	inconsistent 	and 
contradictory on the face of it and accordingly the said plea is 
rejected; 
(iii)Since the applicant was pimqted as Assistant Engineer 
(Civil) vide order dated 13.11. 1 978(Annexure-1) and continues 
to 	be 	functioning 	in 	the 	sai I 	pos 	without 	any 	break or 
reversion 	is held to be holdinc e sd post on regular basis 
particularly in view of the law nctic'ed hreinabove; 
(iv)As the applicant is functiOni i 	as i ssistant EnginEer (Civil) 
since 13.11.1978, the respond .ts' a tion in not incl'ding his 
name in the provisional seniority st istued for the saicl cadre is 
held to be illegal; 
(v)accordingly a direction is is d, to tspondents t include 
the aplicant's name at appr pi' epl de in the senfo ity list of 
the said cadre with all consEequq ti tfits 1 including right to 
promotion to the next high r st ecutive rEmOineer or 
further promotion, if any. Co se' er 1 tIle repondetts no. 1- 
4 are directed to consider kTI r r iAntion tb the rade of 
Executive 	Engineer 	(Civil) ro t1i c1t 	Fij juni rs were 
promoted vide order dated 2 ( thev r he II not be 
entitled to any back wages o ddun 
(vi)The aforesaid exercise h b rile eJ 	as arly as 
possible and in any event wi i p ri of th eemon ths from 
the date of receipt of the ord rt 1 
(vii)No costs." Al 

T 

e. 

I; 

'I 

3. 	Feeling aggrieved, the BSNL h 

Mr. Pathak, learned counsel for hi 

decision of the Division Bench of th s ( 

batch of writ petitions were dispose ' c 

held that in the abseice of any IN,  

Administrative Tribunals Act, 1985, thi 

over the BSNL empIoyes. At t1is j l 

learned senior counseh has submi 

absorbed by the BSNL vVhen he Ha r 
was serving on deputation only nc w 

noted by the Tribunal. Howeverl r 

enough to submit that during th 

applicant was absorbed vide brcer,  

e ref it writ petition. 

er has' refërr d to a 

ed28, 05W1 erbya 

pherei it was 

n 	li/s 14 2) of the 

al Ihas io jur sdiotion 

CKI 4hatta haryya, 

ie ppint a$ not 

d: tre 1ibuñaI and he 

at fhiI acth s been 

iat 1 achryya Was fair 

f 

41,04' 
e 4plicaton the 

7  1 1wherdas the 

MP,  
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f_ 

I 

• 	I 

4 	I 

impugned judgment was passed on 1 13.5.041 . It is also submitted that 
the fact of absorption was not inforrnej io the applicant and as such 
he was not aware of thesame on tht 

day. On the other hand the 
present petit,ioner BSNLdd not' inorm the Central Administrative - 	

Ii Tribunal about absorption of the

•

applithn[ 1  
I 

in the BSNL.I Mr. G.K. 
Bhattacharyya further submits that th' iIpllibt had put in 34 years of 
service and now he is in the vegEjI (f eement 

• 

 and e\ten if the 
impugned order is set aside on th II 'urki g: I 	II I 

bf lack ofjurisdictjo the 
petitioner would have to approach hi :ott in fdr necesar , reljef 
and by the time 	the matter is h ani n Sposed of he will retire 
from service without any benefits. I • 	• I • 	•. 	• 4. 	So far the question of jun 

stands 

iI 
di 

h 
n 

J i concernedi 
II 

the II u 
matter 

settled by the 	Bér Lb' u' iotd I above and we reiterate the samë h•I v II 
r IHI: 

on id 
.I 

the present case and 	s submité 

• 

h 

hng th 

&nM 

facts lof 

fo 	both I sides 1  we propose to dispoeof this 

5. 	The broad facts 

lji 

) 

I ljI 
onmerit. 

•1Ir• 

) f tle'cC' 

The applicant Betha RaT1 	aikiâ La 

té 

n i' U istarh 

tr diut 

nii1eer .1 	• in the year 1978 and sincethen h is i Ii ni Ii.. 
lIssitant. 

I 	L 
ngineer •. 	•: any break in service The pe l}Lwithout iti. r 

Is 
same up wi Ii a plea • that the said promotion I 

was oni ad oc 1 a 
; s Li.'i ii here c n no be • promotion on adhoc basis continu 

I  
'I rig r ti 

o g IIJH 40 Ill 
ears ai 

any 

d as a 
matter of fact, the applicant'was giv n I e fithi :: 

progression and all other consequ ñ'ti b 1 
n its 

jilL 
of 

lof 

ssu 

om6ti 
IiIIi,(j 

e' 'threèr 
: 

I 	• applicant also participated in the qua 
:1! 
if' I  intion.. 

I!III'IiIIIjHlti 
Th a 

n.' lihe 

plicant 	il • 	I 	I came up with the plea that he ha c Ii' ea II ii u 
Ill,j 
lifyi lIii' a II. 

• in the year 1983-86 and from the p1 I. a I g 
I 

de 
U'IIIiIl..f 

ination 
1 

find that the above plea Was 
I 

neve c 
Ii :1 	I 111:111, 

in thpeti 
• 

Iorl, 1 we 
I 

I 	Itj 6. 	Thus, we find that the appl ca 

all 

t 
'; 

s I 
di 
I'IiIi'iII 

putèd. 
si 

his right for promotion wrien 
I 

the 
• IIi lid II I IJ:i 

wOnlyrdej 
1 	• ill: 

ived of 
I 	. 

• 	• 	 • criteria and he had right.to I 
be 

p 

on 
.1 id 

• C 
II 
f 

he 

promoto 

èLiis te 
,I  

e gibiIit 

hether 
promotion is given or not is IrlI 

alto et 
I el. • ft 

lIl.IilI 
eht hia e 

. 
. T e 
1111 

nori 
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(1&E) H 
Giwat it&. 

To 

/ 

BY SPECIAL gsENGEit 	 ,. 

5 

inclusion of the name of the applicant was due to the fault of the 

employer and for that the applicant can not be penalized. The fact that 

certain persons 1  namely K.H. Ramapp, U.N. Naik and M.S. 

Rajmohan Prasad, who were junior to. 1hc ajplicaflt have been 

promoted vide order dated 23.1.03 is also dpt 	iuted before us. 

7. 	
In view of the above, we disposE flth writ petiofl with a 

direction to the petitioner BSNL to co1sk E I tile ease of the apUicant 

Betha Ram Saikia for promotion to the ( d 	
Executive Engineer 

(Civil) from the date when his juniors w 	pç oed. The aplicant 

.. will, however, not be entitled to any ba' gès. 
 

The above exercise shall be c rn E t€i VJ in a p€rioi ; )f tWO 	 ) 

months from the date of this order. 	 . 	 I  

The writ petition stands dispos 	3S it e id 

S6/.i A. flazaESJta. 	. 

10 

04 
aem o No.BV.UI._-  

y forwatded for inforuatiOfl r 	sx 

. We Dbarat S nC a4($ tigun L 	 RM t Of  
- Entepriee) repreeented by t e t 	 .. 	ging Directors  

SanChar flhawan.New Delhi, 11  
L The Senior Deputy Director G fl J, ( ) 

Crri Building 
(iOth floor) 36,Bhart $ançb : L i 14 te6  3 iapath,' 
tiewDeThi. 110001. 	 I III 

3, The Chief ingineer(civil),ITh r 	br igam .iaited. 2áau 
Civil Zone,Mitra l3uildingtl b t 	a4u7. 

4. Shd Betha Ram Saikia 8/0 L 	Le B 	aid , 1eeLtant 
Ci zntineer(Civil) Bhaiat SanCh r t 	j1rd4t 	!i1 Sub Di4,iøtoTiu'V, 

4tè Deputy egietrCefltt81  
/ Guwahati Bench Rajgrh Road.b ggo 	Gkhat '7810056 

TM La requaste 	cknow1*d a4 c 
recoxde,Thia has reezence t 1 a I.  
Date14.O&.2005.  

$ 	1,O.i,24/O3Part.1'  
with Orgi .Judgemcint. 	 I I 

2.R.P.9/04Part''  
o 	vithOrgl,Judgement.  

-I 
2 flo,. Pileb.' 	

I 
I 	 I 	. 
I 	• 	 II 

I 	
I 

I 	
I 

I 	 histReatraz 

. 	
I 

I.  



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
*XAXX KXX 

GUUAHATI BENCH :: GUWAHATI 
jOANo. .24/2003: 

DATOF. DECISIO 	3-5-2004 

Shr Bthp Rpm SalkjQ 	 App1icnt/s 

•_Advocate for the, applicant/s 

and Shri B. Choüdhury 
versus 	 . 	. 	 -. 

Respondent/s 

hri 8C. PIhtI Arrcr 	
dvocate for the Respondent/s 

ORAM: 

SHRI MUKESH KUMAR GUPTA, MEMBER (3) 
SHRI PRA.HLADAN, MEMBER (A) 

iL Whether reporters of local newspapers ..may - be 
allowed to see the judgment? 

2! To be referred to the Reporter or not 

3' Whether to be circulated to all Benches 

4. Whether their Lordships wish to see the 
fair bopy of the judgernent. 	. 

KUMAR 
VICE CHAIRMA /MEM,9sIR(,)/(J) 

YeNo. 

Yes/No 



CENTRAL ADMINISTRATIVE TRIBUNkL',. 
GiJWABATI BF.NCH:GUWAUATI .. 

ORIGINAL APPI.TCATTON NO.24/2003 

• 	 flATFI) THTS..T}W TBIRTEENTH DAY. OF MAY, 2004 

:.ST MIJKFSIff K(AR Gt1PTA JUDICIAL. MEMBF.W . 

SURI K.V. PRAHIADAN, ADMINISTRATIVE MEMBER 

Shr-i Betha Ram Saikia 
.S/0 1 ..1.ate...,Lakheswar Saikia...., 
Assistant Engineer (Civil) 

.: 	BSNJ.,Cjvj1 SubDivision-V 
Guwahati.. 	. 	.• 	 . 	.... 	.."AppHcant.•.. 

(By. .Seninr Advocate. Shri. G.K. Bhattacharya.and. Advocate 
• 	. .Shri. .B:..:. Choudhury) ... 	. 	•. 	..... . ..........•. 	..... ... '. 

.:,. • 	 . ., 	
. 	 - VS. 

1.....Unsnn Of 
India •.. 

;:-Represented by its Secretary 
(DOT),. Ministry of Cómrnuni- . M 

SaneharBhawan...,. 
.20 Ashoka Road 
New Deihi-.1.i3O..-00-i,...:. ,•,.... 	.. .. 

.2..:, .,Chai'rrnan-cum-Managing Director,  
.RSNL.. Board, Sanchar. Rhavan. 

20.., .Ashoka Road . .............. 

Senior Deputy Director 

	

General (B. W. Y. ESNI 	': 	 .... 
Chandrik. Building (10th.. Floor) 

..36,.Janpath 1  New. .De1hi-1.10. 001..... 

Chief...F.flgineer(Ci.vil),. ........... 

. BSNL:An,snm Civil'. Zone ........ 
Mitra Building, 111ubari'. 
Guwaháti-781 007::... 

K. B. Ramappa. 
F.xecutive Eng.i.neer..-(C) . ..... 	. 
flOP, Mysore. ... 	

.. .3. . . 	 ..• 

U.N. Naik 
Executive F.ngineer (P&D) 
flop. Bangalore. 

M.S. Rajmohan Prasad 
Executive Engineer (P&D)-.. . ........... 

Bangalore . ..' 	. . 	....... .. .. Respondents., 

(By Shri..- B. C-... Pathak, A.. C. G. S.C. )i 
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C) R 1) F. B (ORAL) 

SIIRT MUKESH KUMAR GUPTA. MEMBER (J) 

In this application a challenge has been made 

to the action of respondent nos.I to 4 in not including 

the applicant's name in the All India Seniority List of 

Assistant Engineer (Civil) despite representations made 

by him and consequently not promoting him to the next 

higher grade of Executive Engineer (Clvii), overlooking 

him 1  though several of his juniors were promoted vide 

order dated 23rd January, 2003. 

2. 	The actual matrix of the facts are that: The 

applicant who belong to Scheduled' Tribe community, after 

completing Diploma Course in Civil Engineering in the 

year 1971, joined as Junior Engineer (Civil) on 3rd 

July 1  1972. During the course of service, he was 

promoted to the next higher grade of Assistant Engineer 

(Civil) with effect from 16.12.1978 vide P&T Board Order 

No.64-11/78-CW (P&T) dated 28.10.1978 (Annexnre-T). In 

the All India Seniority List of Junior Engineers aa on 

1.10.1979, his name was included at sl.nn.166. His name 

was also included in the All India Eligibility 1.1st of 

Junior Engineers for promotion to the grade of Assistant 

Engineer (Civil) issued vide memo dated 6.619a9 at 

- sl.no . 125(A). 	Respondents 5 to 7 appeared at sl..nos. 

171, 199 and 356 respectively in the said All India 

Eligibility 1.1st. 	It is contended that the applicant 

cleared all the departmental accounts papers for the 
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• post of. As.istant Engineer. (Civil). .T.t .in.stated.that a 

notification dated, 27th September, 1989 was issued I by 

the. Telecom Board, which did not include his name and aw 

such he submitted a representation dated 17. 10. 1989 with.. 

a prayer..tn include his name but there was no response. 

He submitted several representations/appeal followed by 

various ...rerninder. like 22nd Decemher, 1997, . 1998, 

29.11.99 and 26th June, 2000. Re was •assuredby.. the 

authorities 

 

that .the mistake in not including his name 

would he rectified but no..posi.tive action had been taken 

by the. respondents 	All . Tndia Seniority 1.1st 	of 

:Assistant. ; Engineer.. (Civil) was again .isued on.15th 

March, 2001.but.the same. did. not include his name. 

Another notification dated 15th Maroh. 2002was .issued., 

circulating provisional sen.iority.iist in.t.he.grade... of. .. 

Assistant 	Engineer (Civil)..which.... also. omitted. the 

applicant's name. 	. 	The 	applicant 	submitted 

representation dated. 4.4.2001 which..*as. duly ,forwarded..... 

to the concerned authorities but no action had been 

taken. 	In thei meantime, based on DOP&T O.M dated.9th 

August, 1999, on completion of 24 years of service, the 

applicant was granted second financial upgradation under 

ACP Scheme vide order dated 27.12.2000. The'respondents 

• also issued a provisional seniority list of Assistant 

Engineer ('Civil),on 21st. September, .2001 which also 

omitted the applicant's name for no rhyme'.or reasons. 

Instead of rectifying the mistakes/omission, 	the 

respondents 	issued order., dated 23rd January, 2003 

promoting 21 off icials to . the next higher grade of 

q. 
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/ .. Executive Engineer (Civil), including respondents 5 to 7 

who were jirniors to the applicant. Being aggrieved with. 

the respondents action )  the present application has been 

preferred the present OA. .. - 

3. 	Shri.G.K. 	Bhattaohar.ya, learned Senior 

Advocate assisted by Shri B. Choudhury contended that 

the aotion of the authorities in omitting the 

applicant's name from the All India Seniority list is 

illegal )  arbitrary and discriminatory besides being. 

violative of the, principles of natural. justice. Despite 

the fact; that the applicant was allowed, second financial 

upgradat.ion on completion of 24 years.: of;. service his 

name had not been included in the seniority list without 

any rhyme or reasons. . Instead of rectifying the  

mistake/omission in not including the applicant's name 

in the seniority list )  the respondents promoted 21 

officials including 3 of his juniors to the next higher 

grade of Executive Engineer (Civil) )  which action under 

no circumstances could be justified.. 

4. 	. The respondents 1 to 4 on the other. hand 

filed the reply and contested the applicant's claim. 

Shri B.C. Pathak )  learned Additional.. Central Government. 

Standing Counsel appearing for the . respondents raised 

following contentions: 

(a)at the present.appiicatiofl is barred by law of 

limitation and siffers from Inches. 	The applicant 



• remained silent for nearly 14 years and it is well 

settled law that the settled position after a long. 

period of time cannot he unsettled. 

• 	(h)The next contention raised by the learned counsel 

was . that this Tribunal has no jurisdiction as the 

applicant is working in BSNL. In the absence of: 

specific notification under Section 14 (2) of The 

Administrative Tribunal Act, 1985 this Tribunal would 

have, no . jurisdiction to entertain the preseni; 

application..  

On merits it was contended that since .. the 

applicant, was not a regular Assistant Engineer (,Civil) 

his name did not appear in the seniority list and 

accordingly he was not considered for promotion to the 

next 4 higher'. post of Executive Engineer. The provisional 

seniority list dated 21st Septemher, 2001 would be 

finalised only after considering all the representations 

made including that of the applicant. The name of the 

applicant was not included in the seniority list of 

Assistant 	Engineer (C) as he had not passed the 

prescribed departmental qualifying examination which was 

essential for regularisation in the said cadre and the 

said fact was no admitted by the:  applicant in his 

representation filed as Annexure-A3 dated 17th October )  ' 

1989. 

MI 

F 
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In para-'12 'of the, reply 	statement 	the 

respondents stated as follows: The application is 

premature as.. neither the provisional seniority list has 

been finalised nor the applicant has been regularly 

promoted to the grade of AR (C)." In view of the..above, 

it was contended that the present application is time 

delay..and laches. Strong reliance was placed 

by.Shri 	B.C. 	Pathak, . learned counsel.. for the 	' 

,respondents,on AIR 1999 SC 1510 (8.5. Eajwa and Another 

vs. 	State of Punjab &. Others) & CAT Full.. Bench 

,,.....Denis.i.on.. Vol.111, Page. 206 (Kamal Kishore Narang vs. 

Union of India & Others), AIR 1990 SC 10 (5.5. 	Rathore 

vs..,,State.of .M..P. )., 	1993. (1) AIR 855 (SC) (Ratan 

Chandra Samanta vs.. . Union of India), 1998.5CC (L&S) 611. 

( B.S. ' Baweja vs. . State of Punjab), 2002 (1) SJ.J 352 - 

Delhi if igh Court (Shri Ram Gopal Verma vs. Union: of 

India and Am'.) & 2003 (3) 51.3 251 - Lucknow Bench 

(Sudhir Sharma vs Union of India). 

5. - 	We heard learned counsel for the parties at 

length and perused the pleadings careful ly. 

The first and foremost issue whioh:needs. 

determination is whether the present application is hit 

by limitation. In other words, in it time barred? As 

noted herein above, the respondents 'in reply para-12 

have stated in specific that neither provisional 



19 

-7- 

• 	.. 	seniority .lit has, heenfinalised.nór the aplioant baa. 

been promoted on.regular basis in the grade of Assistant 

Engineer Civi1L. Once the respondents contend that the 

application is premature, then how in the same breath 

they can he allowed to contend that the application.. is 

time barred. Such contradictory and conflicting.,. 

contentions cannot be accepted on the face. of it. 

Therefore the respondents plea that the present 

application is time 	barred 	is. misconceived... and. 

accordingly rejected. 

6. 	... The . ..second fundamental 	issue which. need.,. 

determination is whether'this. Tribunal has . jurisdiction 

over the issues raised, as contended by the respondents. 

It was vociferously contended by the respondents, that 

the applicant even as on date is working in SNL and in 

the absence of notification issued under Section 14 (2).. 

of the Administrative Tribunal Act., 1985, conferring 

jurisdiction of this Tribunal over the employees of 

BSNT., the Tribunal has no jurisdiction to entertain the 

present application. It is undisputed fact that the 

applicant an on date has not been absorbed in RSNL. 	It 

is also admitted that the applicantin neither aGroup 

or Group D employee but holding a Group B' post. 

It is also indisputed fact 'that that the applicants.. 

basic grievance is non-inclusion of his name in All 

India Seniority list, for which inaction, cause arose 



when .. he.. was working in the Department. of Communication. 

A. coordinate. Bench of this Tribunal at Bangalore. in-O.A. 

No.810/1996 decided on 5.6.2002, on a similar issue, of 

jurisdiction over the, employees of BSNL' held as 

follows:-. 

.,. . . Tf;. that is sn  whenever the services of a person. 
holding the civil post under. the Central Government are 
placed . at the disposal of such Corporation,. this 
Tribunal, has jurisdiction in vieW of Section 
14(1,)(h)(iii) . of the Administrative Tribunals Act 1  1985 
('AT.Act' for short). While considering.. Section 
14(1)(b)(iii.), of the AT Act s  in.O.A.No.58 of 2001 and.... 
connected casen . vide . judgment .• and order dated 
2-05-2002 1  this Tribunal,, by following the judgineni of 
the Central Administrative Tribunal 4  Delhi Benrh in C. P .  
'Mathiw Vs':±'Union . of Tndiaand...' others rl(1992) . 21 .ATC 
-1851....h. ......... hid .  'thtd.......Seati'ofl:;14(1)(h)(iii). this 
Tribunal 'has jurisdiction-regarding the service of a 

• .  person.. .'pl'aned.1.'.at.: the' dispoai.......f.'anv Corporation or 
Society 'owned nr'"cmtrolied.' Iby Government of India. 
In this view of the matter," we are of the considered 

• 	. opinion that this Tribunal has jurisdiction reard.ing 
the 	Central 	Government' ...emilovees deputed 'tothe 
.Cornoraflonhjchjs ,iinder'thecOntroi'•nf the.. Central 
'GovernrnenL".:;'(:ernphasis supplied) . .............. 1.•.......... 

The aforesaid law was recently followed by Bangalore 

Bench vide its judgement and order dated 7th October, 

2003 passed in O.A. No.736/2002, G., 	Ramanathan vs. 

tjnion.of Tndia'.and Others. 	We may note thatthe 

applicant has not yet been absorbed in the BSNI. and he 

continues to be an deemed deputation to BSNT. In view 

of the law noticed herein above, which squarely applies 

to the facts of the present case we overrule the 

objection raised by the respondents and hold that this 

Tribunal has jurisdiction, regarding the applicant's 

grievance who is ' placed at the disposal of ESNI. 

owned/controlled by the Government of IndIa. , 

I 



T. 	•.. 	Next 	and 	last 	issue 	
which 	require. 

determination in whether the applicant could he said to 

he promoted on officiating basin an Asist&flt Engineer 

(Civil) purely on adhoe and temporary basis, 

particularly when he has neither been reverted nor there 

is any break of any nature in t.hesaid post....i.earned 

Senior Advocate Shri BhattacharYa strongly urged that 

under no circumstances a person who was promoted on 

officiating basin in the year 1978 nnld be treated on 

adhoc basis particularly when he has put in more than 25.... 

yearn. of service and he. continues to work in the said 

post without any interruption or break.- On. the other 

hand, not only his annual increments were relesed, eve 

he was allowed to cross efficiency bar. Not only these, 

he was even granted the second financial upgradation on 

completion of 24 years of service in terms of DOP&T O..M 

dated. 9th August, . 1999 Further, it was emphasised that 

the applicanthad cleared all the departmental accounts 

..5paper . of.. Assistant Engineer (C) as early an In the year 

198 - 1986. A specificaVerlfleflt to the Raid aspect  was 

made in para-4.2 of the O.A. 	learned Senior counsel 

produced before us the result of Departmental 

- Examination for AaRistant.Fngineorn (Civil)/(DR)/AEH and 

Asstt. Director of fort. held. from 20th to 24th 

December, 1982 to ghow, that the apiicant passed the 

Paper-B (i.e. AccountS Paper TI) in the year 1983 for 

which the examination was held from 20th to 24th 
I 

December, 1982. SimilarlY, videcoinmflflication dated 
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22nd January 1  1981, which circulated the list 	of 

officials 	who 	had 	qualified in the department.al 

qualifying examination for the said post 1  show that the 

applicant had passed I and ITT paper. Similarly order 

dated 22nd December, 2000 granting applicant second 

financial upgradation in the pay scale of. Rs. 

10,000-15.2000 on completion of 24 years of service was 

also produced before us. On the query raised by the, 

Bench; particularly to the said order, the respondents 

were unable to react to the said aspects. 

R. 	We may note that it is well settled law laid 

down by the Bon'ble Supreme Court in Narender Chadha & 

Ors. vs. Union of India & Ors. (1986 2 5CC 151), that 

an appointment cannot be treated as adhoc or temporary 

especially when the official continues to work for 

fifteen to twenty years without any break. Paragraph 21 

reads as follows: 

As observed in D.R. 	Nim, T.P.S v. Union of India 
11967i 2 S.C.R. 325 when an officer has worked for a 
long period as in this case for nearly fifteen to twe4 
years in a post and had never been reverted it cannot be 
held that the officer's continuous officiation was a 
mere temporary or local or stop gap arrangement even 
though the order of appointment may state so. In such 
circumstances the entire period of officiation has to be 
counted for seniority.' 

9. 	The ratio laid down in the aforementioned 

case squarely applies to the facts of the present case. 

Following the ratio laid down in the aforementioned 

judgements, we are of the considered view that under no 

C_ 
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circumstances the applieant.*ho is..wQrking ..s. Assistant.. 

Engineer (Civil) since .1978 could he..treated, as adhoc. 

and temporary as projected by the respondents. At no 

point of time the applicant was ever iformed about his 

being.treated in the said post of Assistant Engineer. 

(Civil) as adhoc and temporary.. When the. applicant was 

allowed all the increments which fell due 1  as well as 

al.iowed..to..cross....the efficienny bar besides grant of.. 

seoond:.finanoialupgradation and also.the fact ;th&t he 

was ,neve.r. reverted from.the said post .even..f or a .day. 

i.e...technical break 1  it would not he justified to 

treat the applicant as Assistant.F.ngineer.on adhoo..an4 

tempnrar bai. , When the . applicant, had passed.... the 

..departiñental qualifying, examination in the. year 683-86, 

why he was not regularised, remained unexplained by the 

respondents. . . . , . 

10. 	. 	Tn view of the discussion made hereinahove,. 

we find merits in the applicant's contention that :. there 

was no justification in not including his name in the 

All India Seniority list of Assistant Engiffeer (Civil). 

Since the applicant's name was not included in the All 

India Seniority 'list of Assistant Engineer '(Civil): 

without any.justification,he was deprived of the right 

of consideration to the next promotional , post of 

Executive Engineer (Civil). . The placement of.  

respondents 5 to' 7 in the eligibility list dated 

236. 1989 was : also not disputed. This being the 

a 
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position,., we find that had the applicant's name been.. 

,.'..f1gtiredat. the appropriate, plane 	in., the All..: India.....' 

Seniority. list of Assistant Engineer (Civil) 1  he would 

•not.have been deprived of the right of consideration for 

promotion .to...the next..higher post of Executive.. Engineer 

(C ivi l.). 	... 	. 	 .. 	.. 	... 	'•. 	. 	...... 	.. 

11 .....................ln..view 	of 	the 	foregoing ,disiijon 1  t.he 

present.appl.i.cation, is allowed by passing the.. following 

de.r:.- ... 

(1)......Tn.view ot .the'.iaw laid down by the.... 
Bench 	'of.... '.this - " 'Tribunal, - 	the.. 

H' 	respondents object.inn 'that in''the absence of 
notification i.gsiue by Section 14. (2) of. the 	.: 

""H.. Administrative.' Tribunals 	Act, . 1985 	the......, 
Tribunal has nnjurisdi'otinn to entertain. the 

::...present'.'appii'cation: 	as"'the':appiicant is 
•.workin'g .linderBSNL," IRoverru'led ....... .... 

(.i'i)'T1n.:' view' of the 4respondents' statement.. 
made in paragraph 12 of the reply that the 	OP 

preAent appliati'on . is premature as neither 
the provisional- seniority.list 	has 	been, 
fina) i.sed nor the 'applicant has' been regularly 
promoted to the grade of AssistantF,ngineev  
(Civil) and ontheother hand contending' that.. 
the . cause. 'of' action is'' time barred and: 	' 
therefore the - present application, is hit by 
delay and laches 'is found 'to' be inconsistent 
and contradictory in the'' face of it and 
accordingly the said' pi:ea'is rejected; 

(iii) Since the applicant was. promoted as 
Assistant Engineer (Civil). -:vide ,  order dated 
13.11. 1978-....Annexure-T) and 'cant inue to he' 
functioning in the said pnst'without any break 
or reversion 1" is held to he holding the said 
post 'on' regular 'basis particularly in view of.. 
the law noticed' hereinabove; . . . ...... 

(i'v)..As 	'the 	applicant '. is . 'functioning as 
Assistant Engineer (Civil) since 13.11.1978, 
the respondents' action in"not including his, 
name in the provisional seniority list issued 
for the said cadre is held 'to be illegal;.' 



accordingly direction.. is issued to... 
respondents to inelude the applicant's name at 
appropriate place in the seniority list of the 
saidfladre with all ;  consequential benefits 
including, right to promotion tothe next 

.1..h.igher post - of F.xecutive Engineer, or . further... 
'....prornotion.if any. ... Consequently.. the 

respondentc no 1-4 are directed to consider 
h i m ',ftr."pi'omotion to the grade of..Exemitive-. 

..F.flgineer (Civil) from ...the 	date.; 	jurni"orR...•...x. 
•,..:were.promoted . vide.order-. dated 23.1.2003 

However he will not he entitled to any hack 
wages on the said account 

(vi) The aforesaid exercise shall he completed 
,..;asearly'as possible and in any, vent within 

period.•of three.. months fromn... the date•.of. 
receipt of the order. .. 

....:(yji) No nots... 

	

JK 	
/ 

(XV :..PRABLADAN)... ,,' 	. 	....... (' 	ESfi K1Th4A 	GIJPT'A).... 
MFifl3EH(A) .......' 	......... ..".;: ... 	 .: 
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Telegral 

: Prernsted to Assistant Engineer(Civil) .e,fl6-12-7, L 

; In the All India seniority List of Junior Engineer 4. 
the applicant name appeared at $,Ne.166 ,, ..,ANNEXURE.- 

?age-14, 
: All India Eligibility List of Junisr Engineer(Civii) 

applicant name appeared at 3.,No.125(A) 	,ANNEXURE 
Page17 

: All India Prsn.tien List of Juni' 'Engineers and their 
appointment to Qfficiate on regular basis as A. E(Civi 
in the scale of 2CCO3C/-w.ef. 26-9.49.Applicant 
name was omitted. 

: epesentati.n/ObjeCtian. 	 Jim  
Page29, 

LISTQDATES & s401SIS 

J,ined as Junirr Engineer(Civii)in the 'ist t, 
epartment. 

22..12...97 0 9e, 29-11-99 & • Filed representations for inclusion of his name in tb 

2-6-2€00 	
All India seniority List of Assistant Eireers(Civil 

, ANNEXUrThJ 
?age 32- 

j5.3j 	: Provisinal All India Seniority Lis,t of Assistant 
Engineer (Civil) was circulated Applicant name was 
omitte.Resp,ndeflt N905, and 7 name appeared at 25, 
2e6 and 370,. 	 ..ANNEXURE 

Page 3-4 

44-C1 	: Applicant: binnitted representation , 	• .ANWEJRE 
Page 4, 

27-122cCD : In the meantime applicant was granted Assured Carri€ 
Prig ression Scheme. 

2.9-1 	Another Provisional Seniority List Of Assistant Engi 
(Ci vi 1) was pu ii shed aAppll cant n amewa s ag ai n eini t 

: Submitted representation for inclus..n of his same i 
seniority list tith was duly forwarded. ,.ANNEJRE 

Page 5, 

23Oi03 	Itead of rectifying the omission the authorities 
Pran*ted 21 officers to Executive Enginner(Ci4. 1) 
including Respondent No.5 1 6 s, and 

This showed that the auth.riti) s have rejected 
the appli cant' repre sent ation dt 17-$-0, 2 with 
assigning any reason ol ANNEXURE 

Page 54- 

-0- 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI 

BENCH: GUWAHATI 

(An Application under Section 19 

of the Administrative Tribunal Act, 1985) 

O.A. NO. 	 OF 2003 

Sri Beha Ram Saikia 	 Applicant 

-Vs - 

Union of India and others 	 Respondents 

I N D E X 

Si No. Particulars Page No. 

 Application 	 : 

 Verification  

 Annexure - I 

 Annexure - II 	 : 

 Annexure -. III 	: 

 Annexure - IV (series) 	: 

 Annexure - V 	 : 

 Annexure - VI 	 : 

 Annexure - VII 	(series) : 

 Annexure - VIII 

Filed by 

Advocate 	ID 

I 
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cST ; 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI 

BENCH: AT GUWAHATI 

(An application under section 
	

19 of the 

Administrative tribunal Act, 1985) 

O.A NO................  ...... 	of 2003 

Sri Beha Ram Saikia, 

Son of late Lakheswar Saikia, 

Assistant Engineer (Civil), 

B.S.N.L. Civil Sub-Division-V, 

Guwahati. 

.4 	 ... Applicant 

-Vs- 

Union of India 

Represented by its Secretary 

(DOT), Ministry of 	 :1.1 
Communication, Sanchar 

Bhawan, 20 Ashoka Road, 

New Delhi - 110001. 

Chairman-cum-Managing 

Director, BSNL Board, Delhi, 

Sanchar Bhaban, 20 Ashoka 

Road, New Delhi. 

Senior Deputy Director 

General (B.W.), BSNL 

Chandrik Building, 
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(10th Floor), 36 Janapath, 

New Delhi-110001. 

Chief Engineer (Civil), 

BSNL Assam Civil Zone, 

Mitra Building, tJlubari, 

Guwahati-781007. 

K.H. Ramappa, 

Executive Engineer (C), DOP, 

Mysore. 

U.N. Naik, 

Executive Engineer (P & D), 

DOP, Bangalore. 

M.S. Rajmohan Prasad, 

Executive Engineer (P&D), 

DOP, Bangalore. 

Respondents 

1. P2RTICULARS OF THE ORDER AGAINST WHICH THE  

APPLICATION IS MADE. 

i) 	Illegal and arbitrary action of the 

authorities in not including the name of the 

applicant in the All India Seniority list of 

Assistant Engineer (Civil) since long in 

spite of several representations. 

Illegal and arbitrary action of the 

authorities 	in denying the 	applicant 
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advancement in career by not including his 

name in the All India Seniority list of 

Assistant Engineer (Civil) even after his 

name appearing in the Zonal Seniority List. 

Order No. 3-2/2002-CwG dt. 23.01.03 issued by 

Under Secretary (CWG) whereby 21 Officers 

were promoted to the grade of Executive 

Engineer (Civil) including Respondent No.5, 6 

and 7 who are juniors to the applicant. 

JURISDICTION OF THE TRIBUNAL: 

The applicant declares that the subject 

matter of the order against which he wants 

redressal is within the jurisdiction of this 

Tribunal. 

LIMITATION 

The applicant further declares that the 

application is within the limitation prescribed 

under Section 21 of the Administration Tribunal 

Act, 1985. 

FACTS OF THE CASE 

1. That the applicant begs to state that he 

belongs to Schedule Tribe Conimunity and after 

completing his diploma course in Civil 

Engineering from Dibrugarh Polytechnic in the 

yeai he jOIiied service under the Post and 

I. 
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Telegraphs Department as Junior Engineer 

(Civil) on 3.7.72 and was posted at Shillong. 

Thereafter the applicant in recognition of his 

faithful and commendable service was ed 

to the post of Assistant Engineer (Civil) 

w.e.f. 16.12.78 vide P & T Board Order No. 64- 

A copy of the promotion 

order is annexed herewith 

and marked as nnexure-I. 

2. That the applicant begs to state that in the 

All India seniority of Junior Engineers on 

1.10.79 published by the authority his name 

appeared at serial No. 166 and in eligibility 
- 

list issued vide Memo No. 8 (9)87/TCC/SI-1/1215 
- -- 	 S 

dated 24.6.89 his name appeared at serial No. 

125 (A) whereas the name of the Respondent 

No.5, 6 and 7 appeared at serial No. 171, 199 

and 356. The applicant further states that he 

has also lear all the_departmental Accounts 

paper of Assistant Engineer (C). 

The relevant extract of the 

All India Eligibility of 

Junior Engineers (C) is 

annexed herewith and marked 

as Annexure- II. 



That, thereafter, the applicant came over the 

Telecom Board's notification No. 57/89-CWG 

dated 27.9.89 which shocked and surprise him 

when he 	is name omitted in the list of 

All India Promotion list of Officers who were 

allowed to officiate on regular basis as 

Assistant Engineer (Civil) in the scale of Rs. 

2000/- to Rs. 3500/-. Thereafter immediately on 

17.10.89 the applicant filed a representation/ 

objection before the Telecom Board with the 

prayer that his name be included in the list, 

but there was no response. 

A copy of the representation 

/objection is annexed 

herewith and marked as 

Artnexure- III. 

That the applicant begs to state that as he did 

not gOt any response to his representation/ 

appeal dated 17.10.89, the appellant again on 

22.12.97, 1998, 29.11.99 and 26.06.2000 filed 

several representations/appeals before the 

Respondent No.4 for inclusion of his name in 

All India Seniority List of Assistant Engineer 

(C) which were duly forwarded to Respondent 

No.2 and 3 for necessary action and all the 

time the authorities assured him that the 

mistake will be rectified. 
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Copies 	of 	the 

representations 	/appeals 

alongwith the forwarding 

letters are annexed herewith 

and marked as Annexure-flf 

(Series). 

5. That the applicant begs to state that the 

authorities instead of including his name in 

the All India Seniority List of Assistant 

Engineer (Civil) again on 15.3.01, the office 

of Respondent No.4 vide its notification No.1 

(59) 20001 CE-ASM/GJ-j/43 dated 15.3.02 

circulated Provisional Seniority List in the 

grade of Assistant Engineers (Civil) issued by 

the Joint Deputy Director General (B.W.) by its 

office memorandum No. 5-1/2001-CSE dated 

27.02.01. The appL was again surprised 

when he found his name omitted from the 

seniority list while the name of officers who 

are junior to him including the name of 

Respondent No.5, 6 and 7 appeared in the list. 

The name of Respondent No.5,6 and 7 appeared at 

serial No. 285, 286 and 370. The appellant 

immediately on 4.4.2001 submitted his 

representation before the authority, which was 

duly forwarded by Respondent No.4 to Respondent 

No.3 for necessary action. 
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The relevant extract of the 

provisional seniority list 

and representation dated 

4.4.2001 are annexed herewith 

and marked as Annexure- V and 

VI respectively. 

That the applicant begs to state that in the 

meantime the applicant got Assured Career 

Progression Scheme (known as ACP) after 

completion of 24 years service vide order No.3-

1/2000-CWG dated 27.12.2000. 

That the applicant begs to state that the 

authorities again on 21.9.2001 circulated a 

Provisional Seniority List of Assistant 

Engineers (Civil) in the P & T Civil Wing and 

there also the name of the applicant was 

omitted for no apparent reason. The applicant 

	

thereafter on 17.8.02 	 filed 

representation for inclusion of his name, in the 

All India Seniority List of Assistant Engineer 

(C) and allotment Of Staff nuitther, which 

duly forwarded. 

Cop;. of the representation) 

a.Lannexed herewith and 

marked as Minexure-Vil 

(Series). 
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That the applicant was hoping that this time 

the authorities shall rectify the mistake/ 

omission and grant him promotion to Executive 

Engineer (Civil) to which he is otherwise 

eligible. But the authorities instead of 

rectifying the mistake/omission has now issued 

impugned order No. 3-2/2002-CWG date 23.1.03 

issued by Under Secretary (CWG) to the 

Government of India whereby 	Officers were 

promoted to the grade of Executive Engineer 

(civil) including Respondent No.5 1  6 and 7 who 

are junior to the applicant. This action of the 

authorities showed that they have rejected his 

representation/appeal dt. 	2002 without 

assigning any reason. 

Copy of the impugned order 

dated 23.01.03 is annexed 

herewith and marked as 

Annexure-VI II. 

That the applicant has become highly aggrieved 

by the impugned actions of the authorities in 

not including his name in the All India 

Seniority List of Assistant Engineer (Civil) 

thereby depriving him further advancement in 

career and as such he is approaching this 

Hon'ble Tribunal for relief. The applicant has 

come 	to know 	that the authorities 	are 

initiating process 	to fill up 	some 	more 
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vacancies in the Grade of Executive Engineer 

(C) and as such unless some interim orders are 

passed the applicant will suffer irreparable 

loss and injury. 

5. GROUNDS FOR BELIEF WITH LEGAL PROVISIONS 

For that the action of the authorities in 

omitting the name of the applicant from the 

All India Seniority List of Assistant 

Engineer 	(Civil) 	is 	highly 	illegal, 

arbitrary, discriminatory and in violation 

of principle of natural justice and as such 

the impugned action of the authorittes is 

bad in law and is liable to be set. 

For that the authorities by not including 

the name of the applicant in the All India 

Seniority List of Assistant Engineer 

(Civil) 	has 	denied him promotional 

opportunities/advancement in career which 

amounts to violation of Article 14 and 16 

of the Constitution of India and as such 

the applicant is approaching this Hon'ble 

Tribunal for appropriate relief., 

For that the action of the authorities in 

promoting 21 officers to the grade of 

Executive 	Engineer 	(Civil) 	including 

Respondent No.5, 6 and 7 who are Junior to 

the applicant without solving the genuine 
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grievance 	of the applicant is highly 

discriminatory and the same is bad in law. 

Iv. For that, the authorities did not' make a 

fair assessment and instead of rectifying 

the omission/mistake on their' part, the 

authorities by promoting 21 officers to the 

grade of Executive Engineer (Civil) 

including his juniors have rejected the 

appeal of the applicant without any reason 

and as such the same is bad in law and is 

liable to be set aside. 

V. For that, in any view of the matter, the 

impugned action of the authorities is bad 

in law and is liable to be set aside. 

DETAILS OF BEDIES EXflAUSTED: 

The 	applicant 	had 	submitted 	a 

representation dated 'cj . gL02 and the authorities 

by promoting 21 officers to the grade of Executive 

Engineer (Civil) including his juniors i.e. 

Respondent No.5, 6 and 7 have rejected the same. 

MATTERS NOT PREVIOUSLY FILED OR PENDING WITH 

ANY OTHER COURT 

The applicant further declares that he has 

not previously filed any application, writ pet.ition 

or suit regarding the matter in respect of which 

this application has been made before any Court or 

any other 	authority or any other Bench ' of the 
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Tribunal nor any such application, Writ petition or 

suit is pending before any of them. 

It is, therefore, prayed that 

Your 	Lordships 	would 	be 

pleased 	to 	admit 	this 

application, call for the 

entire records of the case, 

ask the respondents to show 

cause as to why the name of 

the applicant should not be 

included in the All India 

Seniority List and thereafter 

promote him to Executive 

Engineer 	(C) 	and 	after 

perusing the causes shown, if 

any and hearing the parties 

direct the respondents to 

include the name of the 

applicant in the All India 

Seniority List of Assistant 

Engineer 	(Civil) 

thereafter promote him to 

Executive Engineer (C) from 

the date when his juniors were 

so 	promoted 	with 	all 

/ 

	

	
consequential benefits and/or 

pass any other order/orders as 
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Your Lordships may deem fit 

and proper so as to grant 

adequate relief to the 

applicant. 

And for this act of kindness, the 

applicant as in duty bound shall every pray. 

9. INTERIM ORDER IF ANY PRYFD FOR 

It is, further prayed that pending 

disposal of the applications, Your 

Lordships would be pleased to direct 

the Respondents not to fill up any 

future vacancies in the Grade of 

Executive Engineer (C) and/or pass 

any other order/orders as Your 

Lordships may deem fit and proper. 

And for this act of kindness, the 

applicant as in duty bound shall every pray 

10. DOES NOT ARISE: 

11. PART ICULRS OF HPiNK DRAFT/POSTAL ORDER IN 

RESPECT OF THE APPLICA.TION FEE. 

(i) 	I.P.ONo. 	: 

Date. 	 c?3 

Issued by Guwahati Post Office. 

Payable at Guwahati. 

12. 	LIST OF ENCLOSURES 

v74. 
As stated in the INDEX 
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VERIFICATION 

I, Sri Beha Ram Saikia, Son of Late 

Lakheswar Saikia, aged about 	51 years, 	Assistant 

Engineer (Civil), B.S.N.L. 	Civil Sub-Division-V 1  

Guwahati, (Assam) do 	hereby verify that 	the 

statements made in Paragraphs No 

and 	................................................are 	true 	to 	my 	personal 

knowledge and the statements made in paragraphs No. 

and ...$..................... are believe to be 

true on legal advice and that I have not suppressed 

any material fact. 

And I sign this verification on this the 

..WLday of February 2003 at Guwahati. 

Place: 
	

4,4& f'4'M 

	 I! 

Date: 
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pj 	po 	vRemark 

q x  
No. S/SLlrl 	 fl)W aohucl 	—in 	 r 

- 	 . I 	 t 	7 : 	:J... N.G. ',Ba±sya.. :PPivi1 Du.. .: 	ASW, o/o All As 

	

Il 	7 	 LL1UT'1 	 Cicutta 	JcoT4i_ 
K.P Das 	 -do-' Gauhaii 	A.jJ,ivii Sub -dcv' 

-Dn.Aizaj 	 i 
a1i1 Sur 	-do 	.d.o- 	. A.EOivi1, Sub 	 . 

/ 	 -Dn.Irnohal  

	

15 	/ Prbir T.anti 	l.--GCr.M,ToiQoom 	P.A, 10 	- (Th'7cihiuz_--Z 	'J.B.Circlo 	 Shi1ioii' 	I  
_ -5- 	'Bni/ 	PT U1VLDn.T1T 	LL,Ciirii Sub -do.- 

Cacut a 	 -Dr.II E,Oa1 	I 
S.C. Dey 	 -do-- Bhubnohwar -3o- (1 1:-cT 	-do- 1  

H) 

	

,.. 	.... 
-I,- 	C( t Bhaskar Son.upta -do- Sainbct1porc 

	

	.L/,O/O 3J .  
C 1ciiL,t 

8, 	 Sen 	P&T Civil Dn..I 	/1,0./o 5511 	-do- 
t$t 	 Oaicti,a 	 ClctjtiLa 

Contd. o.p/2 



• A.J,CiVil Sub 
• Dn.Jorha 

A. J , p0t- 	ir Apainst. 
uo-i)fl vaoancy 

Con td..P/) 

B.R. Saikia 
	-rio- Shiliong 

31, Dulal Kanti Roy -do- Dn.IV,Cal. 

Vice Sr 
-krabor 

/ 	T - -2- 	 / 

BarthakUr 	P&T Cii1 Dn. 	A.E,CiVil Sub Against 7\iatu 

Sh.i.lJong 	 Dn.ToJpur 	ycancy 

1O. S..Z.Das Gupta 	P&TCivilDn. 	-do- :Sjlcbar:ViCO.'Sr 

1.E,Calcutta 	 SahJ. tr't 

11. L.K. Roy . •. 	P&T Civil Dii.. 	ASJ,C C.  

II, Calcutt.. 	Shillong 	vacanoy. 

i2. P.JC.Barierie 	-cth..• 	r4 	A.E,CiViiLStib 	do 

r 
13. Jyoi4moy Roy 	-do-- Stiillon 	-do- icohima 	-do-. 

7. 

- 14j. Dilip Kr. Roy 	..do Bhubariesh'Tar-dO- Sub-Dn. 	-do- 
II,iblpor0 

T.K.Sinha 	-do- Dn.IL,..;. 	ASWo/o SS1 
Clcut 	 Calcutta 

In(1ra1t Gtlha 	-do- Dn.II 	AFJ1,CC-I, 	He trill 

C'lcutta 	CaletitLa 	Jri AK. 

E. -i of 
charge C 

A.S. Sardn.r 	S.J'3 Soon. 	ASW,0.C-II 	/ 

0.C-I,Cal. 	Calcutta 	v'.1nC3 

Roy 	 &T Civil In. 	ASJ,C.0-II 	-do- 

II,CiiOUtt4 ' 	Calcutta 

19. ILrnit 1Cr,0hakrabortY_d0IV,. 	A.L,Cvil ub 	Against 

	

4 - 	Dn.TII nowstiilp vc 

hjted, to 
	The Sub- 

Kalyafli 	. . 	shiftotl- 
-. Kalyani 

20 D.K.. Nandi 	,/ CiviL Dn.P&T 	iS1o/o 33W :. Against 
T.Trrr11 	 Calcutta 	vacanCy 

• .21. 

• 22. 

I 

 

 

 

 

28 

4 

29. 

'.do- 	iliguri AE,Civil Sub- '•• -do- 	•• 
l 	i  Dn.SilJgUrI 

/ 
R.P. Pal / do- dn.1V4 Am!,o/O SSW -do- 

CalcUta Clcutta 

-do- ii,o4. AE,CiVÜ Sub Vice Sri D,Bafle- 
R.N. Roy Dn.V,CalCutta rjeo transferred  

Subodh Kr.Bi3wa -do- 	ili ASTd,O/O SSW Agast existing 
Calc..utta vacancy. 

Pxonabo& Ghosh - do- Howrab 

:4 	
•: 

AE,CiV11 Sub- 
Dn. 

-do- 	-- - 
:. 	 . 

Ji.L.Majvdar 	/o/oDET,Oi.P., A.,CiVil 	Sub 	-49-........... 
Dn.ibrUarh  CalCutta 

Supriya a en zpot SW's sectipn -do- Sub Dn.XI 
CalcuLGa 

-do- 

/ CC_I,CalCUtta 

R.N.IIukhopadhya P&VC .D. I, 
Calcutta 

0  -do- Sub-Dfl.I 
0a1ct' 

do- 

tra -do- SbalQorO ASJ 0/0 55W -do- 
Clcutta .: 



: 	 : 	• 	i. -t6 	. 	.. 	. 

soqUOfl upon aThoc prouo1Ofl n 	par 	o11oT1fl( 
o 	

in tUe raao 	fl(iviJ ) u1 1 er t1 
transf

Circle ie hproby o(1oroc1 in Iio in rcL of 1)Ub11C orir1Ce : 

I_ 	 - . - - - - . - ; *_ - - - - - - - . - 	 a 4 • ' 

INC . Narno . 	 Fron 	S 	• 	To 	S 	IterkS. 

	

• 	 - - - 

id 
ri A.B.Saflyai0iViIS_ 	•,.PA•to 	.- . 	tht 'exi3tin 

Ilowrrth 	,c C .0-lI ,O 1. 	uroflCY 

Sri .1.DrflO 	AStC.C-I1 	LJ3,o/O 

	

pai1y. 	C±cutta 	C1cut
V. 

Sri P.K.3Iia 	Civil Sub-Dn. ii  t1,o/O 

. 	 . 	Silchar 	CL1c.utt  

Zn 	ru I. 	Civil Sub-Du1 	SJ,C1-II 	Vice SrL A.KBfldO' 

	

ChrbOrY 	Jprhlt 	Calcu t 	 prdhya trasfer0d 

Sri A.K.Gan OPa ASl1,C.CI, 	P.,to .J-I 	Ag. 	 exi1Lfl 

Ca] cutta 	0.0, Calcut a 	v'icrtncy 

i 	

. He n U 
ilaUd vor 	o 1a1 

S 	 S 	 C . ro o 

• 	 C 	 .5:4 
S 	 arid ako vr L,no 

- 	 till ,01LL 	S I.A 

511 D .K.MukhOrj eoAS1, 0/0 SJ3W 	OivU Sub-Dii. 	Vice Sri A B. Saira1 

CalcUtia 	Howrh 	tronxred ' 
c 

7, Sri D.B'u1rJe0 	Civl Sub4D. Civil Sub-Dn. 	gCi1ns 0x'st 1in 

V,CluLa 1  VII,Cnlcutta 	vaCiflCY. 
S 

S 	) 	/;(,•.I 	__ .1 

	

S 	 S 	 . '• 	ii ' 	ç 

• 	 • 	'•• 	 (.N.S.C.ha1crthY) • 
S 	• 	S 	2uperifltPr111(c Enginecr, 

Civil C.irclo I (Oo.orciinationY 
Calcutta 

Copy forard0d  

D 0 G. PT iow Dhir1th rcforQ]C0 PT Doar'l 	orrlor No064- 11 / 

78-CW(PT) cit/28..t078. 	
S 	 : 

Chiof nu/or,Pø Uivil inTCW Delhi. 
E.0-I to Cfl(C1l),PT 10 Delhi. 

4-5. S.E, 1tT Ciyil Ciic.105. 	
S 	S 

6. 	 Ccutta 	
• S 	 S 	• 

7-17. 	iCiVii D1Vfl .I, 	1,IV, 	utta/h0a1Si11u/ 	•• . 

Gaht1/J11at J. 
18. G.M.Te1O Con. .est Bengal,. CaOu1ta 	

. S 	. 	• 	• 	.5 . 

1 9. P • E T, C i ty Pu. Cal cut ta 
20. C.AOO, o/o G.iI. T lco. Clcta 
21 . A,0(J.cO1 1ccounts),Ca1tt 	

S 	 •- 55 

22-23. 	n1OJ' arc1t0Ct/.1 PT Calcutta 	 4 

24-34. 	&.vi1 Dii. 1,11 	
. S 

rn/a 	ipor,Sh 10n,GaUtt1 C Jorht 	/ \ 

35. 
P.i t 5.,OICalcutta 

 

3673. Te Coiaceni°d officor. 	
•- • 	, : 	

S 

34. DPC filo. 	
S - • 	 0 (l.S.Ch?vaY)' 

 nd • 	 --------- 	.55 	 J3nginocr, 	.. 

	

S 	 S 	
jil Cjrc1 I.(Co_o1id1flatb01). 	5 

S 	
5. 	 Ct1cutth 	. 

5.P ,S 	.•• 	I... •;s, 
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- 	
The Executive Lngineer,  

e] corn a ivil Divisifl , 	
( 	 p 	( 

Gauha l/0rhat/Shb0har.  

4-5. ' The ExecutiVe Lngineer, 	
£ 	 4 

) 	Postal Ov1 DivOfl,  

t 	? 3 111ong/S11012ar. 	c 	
L 	 ' 	 , 

0 	 .; 	 ..- 	 : 	 - 	 • 	
:---.; 	

-:' 	 .• 	
.: i: - 	• 	

-..:. : 	
. 	

-- 	' 	- 	 . 	-- 	 - 

( 	f 	 I 

Jul 	H A11 India  iigib11itY 	Junior EngineerS(( ) £or 3  promotion + 

, 	

t I 	 the grade s  o Asstt. Engn1eer() 
 

;
;4 	• 	 . A.- -- 	. •'• 	• 	•- 	. 	. .•:. 	: 	- 	:. . 	-' - 	-' 	;-:, • :c2Y' 	-' 	. 	:' 	-. 	 • 	 . 	. 

V 	
t 	 c 

! 	
£ 	Enclosed pleaso find herewith a CO 	

Of All India iiibiJ-- 

	

) 	
rromotlon to the grade of LE.((') forward oy 

	

) 	
To1ecom Diroctorate, New Delhi,Vide his letter No. Q_3/85OJG(V01 

- dateG-689 C oOp onclOS?d ) which is 	
1f_exp1ab0rY, 

I 	
r 	 ' 	 . 

	

L 	2. 	
Itis requested that t1i All India EligitbilitY L±t may bO C 

r  culated mong the Junior Engineer9(0)t in/under your D
1visiOfl/SUJ 

	

V 	
/
Ofl an complaints, if any, rogarding this hat may be co11ectO 1)y ( 

	

I ' 	
office, faCS verafio and forwarded to this office 1atet by 50-6-O 
for onwartraflSm1SSi0fl to the Chief ngineer(C), outhEaSt Zqno, 

I 	

Calcutta.  

\ 5. 	
' The missing ORs of the orricials Lhose who navO Ul IrLO(1 tI 

D ep artm ent al Examinat iOfl fro m t ho C adr a of J . B. 	t 0 L . CO /E ) d I' L 

the monthof October,1 987 & December 1987 rospeC1VOY may p1eSQ b1 

	

— 	ioarded immodiate1Y to this office. 	
I 

E.L.to Sup.er1"itend1fl( EnGinoer, 
Telecom Cvii Cixle 1  

3.4 

all 

10  
' I  

- 

' 

I 	 - 

— 	 I 
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MOST iM1EDIAT 	. 

GOVERE1T OF IND 	' 
MENISTRY OF COPIMUNICATIONS  

DEPARTFLENT OF TELEOON1ThTIOATIONS tA 
SANIAR 	VAN,W DEmI11OOO1 I 	 I  

' 	O_3/85_0(VOL.IV) 
	Dated 6-61989. 

_o 	• 	
: 	, 	, 

: 	ii the Chief 	ineer(Oivi1) 	 p  
Lelecom/postal. 

:,:;: 	 .. 	. 	 S 	 . 	 . 	 . 	 . 	 • 	 - 

bject • 	All India EligibilitY List of Junior iineers for promo- 
tion to the grade of Asstt Enginer(CiVil). 

	

.. 	

'-- 	•.• 	. 	.. 	
S 

S 	 $ 

I 	

. 

', 	q1 	

l 

I am directed to £orwad ,you the KU InI1ia EligibilitY List 
f Jmior Lngneers for xomotiOfl to the grade 

The List has teen prepared according to length of service 

I I 	
f the officers, without dturbiflg the Circle SeniorityL List. The 
roles'had already been directed to prepare the Seniority Lis 

a000r-

gto the instructionscir lated by'us vide,Our letter .dated 
- 9-1976 copies of which were circulat vide our letter of even numh 

ted 273-1989. 
You are requested to circulate the list among the Junior 

	

.i.,:ineer.of yo 	
Zone, Complaints regarding pcefltS on Ocle 

iority,-if y,'maY .be..dealt'.bY the Qircie Offices themselves and 

iOfl 
taken. intIted to us, Complaints regarding All India List 

	

oeucXllectecl in one lot 'y your office, factssVerif] 	
and forwar- 

c 
to this office with your comments so as to reach this office before 

	

i June, 1 989. 	
I 

You ere also requested to verify whether aby vi3laflce 

	

siS 
pending or contemplated against 	y of thG concernea officialS 

to forward to •this office the vigilCe clearflOO cerifi0at0, Tho 
ending ORs of the officials may also be despatChEd immediately. 

r 
S 	

S 	

S 

I 	 S 	 . 	 S . 	 S 	 - 	 • 	 S  Yours fithfuUy, 

sal- 
S 	 ( Navin Ohndra ) 

S 	

. S . 	
. • Asst t.Director enoa1(C'1) 

Copyto - 

'I 

t. 
iL 
(I. 

S ... S 	. 	S  

-- ______•__;__------ 	.5 - -- 	__S____ 5-.-- 

5;S 	

nniV of All India EJig-- 
• 	. 	. 

 
All Chief General r'1anau 	W

. 

 

ys. 

.bility List. 	 . .  

• 	
, I; 	 S 	• 	Sd!- 

( L.R. AggarWal 

• 	.r 	
. 	Sectiofl Officer (OJG) 

.5. 	.....: 	

.5 
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II 	 EN1TRY IN 	CONFIR11F 

I 	
\ 	 110 JE. 	lION 

/ 	 ( 	
6RDE41 	I  

I 	• I 	: 	. 	• • • •• _____-_s 	 •&•• • •• 	 • • 	 • 	 ••• 	 ••.• 

	

40 	 50 	 G 

- - k 	 - 	 ---_ -- - -- 	 -- 	 - - 

	

7 	
l 	S/SHRI 	 ' 

' 	 I  

C. P0Ds 	 11.4.60 	13.5 	a1cUtta 

	

H 	
2, 	 ZO..66 	 N1DsJh 

	

- 
i 	3. 	6 0 R,K.NLwthy 	25B,66 	l o 3e.70 	Bombay 

	

J 	4. 	R.S,Rana 	 966 	) 13) 	rnadaDad 

V.Vkrama 	 9.966 	j03.71 	1L\anduIn 

6. 	H.S.Bedi 	 12966 	' ' 1.3.71 	Kirpu.c 

S17, 	 N.GE3isy 	
! 	159,6i 	G1cutLa 

KP,Das 	 7 G 2G66  

RQKOJari.uala 	30966 	13.71 	N,DalflL 

10 	S0h0ftiri 	 ' 	r 	 2C1.3.71 

	

- 	I 	 Saul Sur 	 726 • - 13.71 	Ca1cUtic 

B.Bagharendra ao 20267 	Q.P. 	angaJo'& 

' 	

t 	 13,3C.C4Pi1i1amafli 1 	26267 	I  1,3.69 	Mads 

	

,- 14.', 	PK.ChowdhLzry 	7,266 	1.3.71 	c.31CUUE 

15. 	Shyam Sundej 	22G5D67 	1.3.71 	Ajnbia 

	

25567 	.3.71 

N.SanLhI<Umar 	786.61 	1. ii 	- di' 

- R0Sankaral) 	 1757 	13.71 	- do 

	

I,• 	- A,B.Uistdaa Ro 	3.7.67 	1.3.59  

D.CUnhandran 	5.7.67 	13.71 

21, 	A.N.Chandwaskar' 	21.7.67 	1.3.71 	BruiIal 

22. 	DoS.Sjjas±ava 	2,8,67 • 	'1,3.71 	LLLknow 

	

S. Sagco 	 16.8.67 	'1oi. 10 	Ehopal 

Pj'ran Chand 	 49,67 	13,70 	N.Dalhi 

P.1 Gupta 	 11.,,67 	1.3.71 	N.Delhi 

V.L.SaXena 	 '13 1 .67 	1.3.79 	Lucknow 

2.7 	S.9D.Jai,n 	 2Uco6' 	1.3.71 	Ohopa! 

	

f 	 28. 	Si.ta Ram Garg 	2C.167 	1.3.19 	LUcki,ow 

V.R.Gu.J 	 5 	) 5? 	1..u1 	3iangalOa 

R. K rggarua1 	2 	167 	1.3. 19 	Lucknoti 

• 	. 	 31. 	.,. P,G.O3i].k 	• 	 •1.,73 	Ca1cUta 

32. 	50C.Oey 	 S 	6t 	1.3.71 	- do - 

	

• 	': 	
0.K.Songupta 	 7 	:'13.3 .. 	- do 

34.; 	S,;Sen 	 ?,H67 	. 	,3.7i 	- do - 

'35.'' 	00P.Oora 	 ',' 	 N.De1hi-'-67 

0 	 p,IIarthakUr 	 7.2i,.66 	1.3.73 	Shill3ng. 

37•, 	S. K.Oasgupta 	.Oc'168 	..7 • .3.3' 	Ca1oUta 

38. 	L.KQRo 	(s/c) 	19os,j8 	7,3, 	- do - 

	

• , 0'•, 	
. 	 ... 

•0 	 . 	 0• 	
I 	, 	 - 

I • 



till 

4 
I 

H 

1. 

' 

2. 0 	 30 4, 5, 	 6 

- 	39.1 f1.K.GLlpta 27.1,68 1,.3.i9 LUCkfl01J 

40 S.S.Rana 12.2.68 1.3.(9 - do -' 

41.. R.L.LarOi 21.4.68 8.7.75 A,,Tba1a 

42.: RaIphy Faria 17.5.68 1,3.73 Trivafldrulfl 

43. P.K,Banerjee 	- 38.68 1.3.73 Ca1cUtia 

44.. KMUra11krshfla 7. e. 6,3 113.80 Hyderbad 

45 K.N.Gala 19.10.68 1.3.69 Bombay 

• 	46. JyoirmaY Roy 19.10.68 1.3.76 Shi.11QflQ 

47, V.P.Gupta 21.10.68 1.3.73 Bombay 

 S,.Jaifl 14.11.68 1,3.71 N.Dalhi 

 R.jabraj 26.11.68 1.3.73 Nadras 

50'. V.Venkataramafl 	. 28.11.68 . 1.3.73 - do - 

51.. 1i.runschs1sm 28.11.68 1.3.73 do - 

52. N.K,Jaifl 21,1.69 1.3071 N.Delhi. 

'53, :R.sayanayan n7.,1.69 1.3.73 Nadras 

. 54 .K.ChafldQ 19.2.69 1,3,73 'CalcUtta 

55. .M.Bhatt 12,5.69 . 	14.11.79 Ahmadabad 

'56 Darshan Lal 12.8.69 1.3.71 N.Delhi 

• 	 57. H,C0GUlati 12.8.69 1,3.71 - do - 

58.' S.H.Haidar 3.9.69 1,3.71 - do - 

59•. D.K.Ray 	. 27.10.69 1.3.7 C1cUht 

600 cM.i1itta1 	. 4.11,69 1.3.79 LuckriOU 

61, 0,PChaJafl . 	711.69 7.11.72 Hydrbad 

62 bUr3sh J3bhra 5.12.69 1.3.73 a1pUr 

63. R,K.ShUkla 6,12.69 193.73 N.DeJh). 

64- N/3ctlakrishflafl 8.239 1.3.79 rnadraS 

6'5 RSuoba 	D . 
27.5.70 

Hydrabad  

U . . 	Raiiidh 	flu . 
13,68 13.80 Hydrabad 

67, j,P.G:pt.a 14.6,70 13.73 N,Delhi 

 O.V,P'aSa9i . 2.1470 1.3.73 BangalOra 

 - Chandra Kiran(S/C) 6.1.70 Shopal 

704 j,S.Murthy . 	-. 10.1.70 1.3.73 BangalOro 

71.' LP.KUdhUChkar 15.1.70 15.1.70 Bombay 

72, P.Tukkaram 	(s/c) 5,2.70 1.3.80 Hyd.r.ahad 

.730 Y.Nagashuar 	flao 23.1.70 1.3.81 - do - 

 P.Upendrflathafl 21.4.70 1.3.80 TrLVafldm 

 S,I,Jooa 5,6.70 6.6 	70 Bombay 

76. TKGhoSh 1.i.B?O Q,P Patfl. 

.9,70 1.3.76 . Ca1cUtt  
770 I Guha 

.970 1.371 Bombay 

78.: 
1.3.81 Hydarabad 

79, I,HanumaflI1a 	Rao ,070 

• 	 p,3,...o 

0 

• 	 -, 	...... - 	 :: 	.•. 	. . - 	 •_ 	.: - 	 • ..- 	 ..-.__ 	: 	 ....L .... 



,•..-•.- '..-...•-' 	 •- 	
0 	 0 	 j 0• • 	 0• 

3, 4 5 g .. 	6, 

 'A,S,Sardar 	(s/c) 12.10.70 1,3.75 Calcutta 

 S.Padmanablian 10.10.70 1.3.80 Tri.andrum 

82 4
. i.K.Roy 	. 27.10.70 1.3.76 Calcutta 

•83, H.N.Thakkar 4.12.70 1.3.73 Bombay 

X. N.Upahyay 5i2,70 1.3.71 Ahmdbad 

85. A.K.Chakr'hflrY 11,12.70 1.3.7b ictJtta. 

86,,: h.K.Toya 	(S/T) 15,12,70 1,3.01 Patna 

• 	- 	87 A. U. 1373 	. Bombay 

•8e•: V.J.D8htlJal 	. 11, 	1.71 14679 Bombay 

89 i,i<.iandi 16,1.71 13,76 	. Calcutta 

• 	t'n. K.t(.Karjee(S/C) 1.371 13,75 Calcutta 

• 	'.91 R,P.Pal 	 . 2 9 371 1,3.79 do - 

• 	 92 K.N.Saha 	(s/c) 	. 9,3.71 . 1.3.79 .- do - 

• 	0  
P.Nee;pa 23.3.71 1,3.73 Ahmedabad 

94, P.N,Sharma 27,3.71 1.3.73 - do - 

95 R. N.Roy 	(s/c) 19,4.71 	' 1.3.79 Calcutta  

 S..U,Sanembakar 29.5.71 29.5.71. Bombay 

 Harpa. 	ingh(F'" 2.1.73 1,3.73 6hubanewar 

98 S,K,Bisus 2.6.71 ... Calcutta 

99 S.R. Pande ' 	. 10.6.71 14.77 Bruhiy 

lOo(.. C.Gopalan 	. 3.7.71 	. 1.3.00 Madras 

• 	101 f1.R.Parab 	. 11,8.71 Bombay 

102 K.Kuttappan 	(s/".) 5.10.71 1.3.73 - do - 

103. K.P.Kapoor 6.10.71 1.3.73 - do - 

104' 	. -Amr it 	Lal.MazuIfldr(S/C)7.1U.71 1,3.79 Ca)c.itta 

105. SK.Chaubey 	. 11.11.71 1.3.76 Bhopal 

. 10.69 S.K,Ehardwaj 	. 18,11.71 1.3.76 - do - 
• 

07. S. K. Luthra 1.12.71 1 	76 3aipur 

108. D.R.maiya 17.12.71 373 Bonibay 

• 	 109 ! A,.5eshadri 24.12,71 13.79 Madras 

.110. K.Soundorajafl. 24.12,1 1.3.79 Madras 

• 	. 	111. P,G,Ramaswamy 2E.12. 	i 1.3.7 Bombay 

 T.Muruganathañ 	, 312.T1 1.3.7.) Ivk3 dr a s 

 D.V O  Krishna Raju 1,ie?2 1.3,01 Hyderabad 

 B,K.Canc!urde(S/C) 3,272 3,2.72 Bombay 

.115. M.Hanumanbhu5/C) 1U.,'l 1.3.79 - do - 

116. 0,0. Prasad .28, 2\' 	• 	• 1.3.73 Ahmedabad 

• 	 117. Supriya 	Senguptri 21.2.7 1.1.76!. Cir.utta 

118 R. N. P.Sahu 93.7'\ 1.3.81 Patra 

8,,.P1 R a jt<uIfl a r(5/C) 18.9,' 1 9 3.81 Hyderaharl 

I B-1 JddrrI.I, 93. 72 1,3.81 - do - 

• 	' 	
H 	 • . 

S •' 	 ••. 	 • 	
0 

l-.• 



- 

-4-'. .. 
• 	 :' 

6. 

R.N.ukhopadhya:y 20.3,72 1Q3.79 Calcutta 
121, ..B..R.Nhi'a(S/C) 1304b-72 1.3.78 Shopa.J. 
122, 1 	Qej. Sinçh. 	.. 19472 1.3,76 Jaipur 

:123,.k S. Ramamoothy 	I 26,4,.72 1.3,79 
1 24flhan. Uee. .Singh aid.: 26972 	1 	.a,76 khmadabad. 

• 	 125.:SCo,Patro(S/T) 
• 

20,6.72 1.3,79 Calautta 
.  \, A264:B.R.Saikia(S/T) 37'j2 3. 73, 85ial 	cJ 

13 	7o 72 J, q 76 N0DelhL 
127. 	V.KGup lLIe7,?? 13.76 - do 
1 2 8.'.'':.Da1xp;..Kuma-(S/) 1,2. t4 1376 do 
129,., 	Ram Charan 	(S/C) 7574 1,3.76 - do 

• 	 130, 	Salig 	Rim. (S/C) 1 	,., 	4 . 	137 - do - 
1.31 1 	Pram 	Singh 	(Wc) 2B674 13.7a N.Delhi 

• 	 1 32, 	t<amlesh 	IJinar 	Shauia 	S.1 	76 

	

133. 	S. 
1 	3. 76 - do - 

1 7 	7.72 -- 	
. ladras 

1.34, 	Radhey - Shyam 9.72 N0alhi 
135 	RoK.Khaej 0. do - 

136,, 	./;!nod 	Kumar 	Gara i.E1 0 72 ' -. do 
.137,, 	Surjnder 'Kuniar 	Sathj 	20.7,72 - 

- do - 

H..J<.Chjbber 4.0.72 - 	
. do - 

•.;K*Chkraberty 11.8.72 1.3.79 Luc.knoi 
•140, 	.Iiandurj 	

. 14.0.72 1.3.79 
- do - 

141. 	- 0.K.Dey 23.72 1,3,79 Calcutta 
142.: 	s..chakraborty 17.1,77 Bcmbay 
143. 	Surinder 	Kuinar 5u72 
144, 	P$.t.Jajfl i'9 o 72 1.3,76 Bombay 

• 	145 0 	S.Sharwa. 13.,S,72 
'  1,3,79 

14., D,Boswflahu 0.11, 72 1.3.79 	. 
- Jaipur 

146, 	Ftjesh 	Kumar 13i1721 
• 	 .,: 	 - •N,Dalhj 

147 4 	S.Charisa Shekara, 17.1172 17011 4 75 Bangalore hatt. 
Anndi SahaS/C) 712,72, 13181 Patna 

1490 	Ramsh 	Tatlani 	. 712?2 113,80 Luckow 
150.. 	Sushil 	Kurnr 	Se-bju N.Delh). 
1.51., 	LJ.R.Pae1(S/T) 7 t 5 1.3.79 Ahmedabad 
152,; 	H0B.Rathod(S,'C) 	• '.un ;7 1.3.79 1h'nedabad 
153. 	V.K,Jos.hi i1,1'73 14.11.79 Ihmedabad 

. Suresh 	Pasuan(S/C) 27.1.73' 13.81 • 	 Patna 
Oal 	Krishin 	

. 31.1.73 1. 3.79 Jaipur 
1564. 	B.J,Urankar : 	 73 1.4.82 Bombay 
157. 1 	R.K.Gov].l 

-: 2.7j 1.3.80 Lucknow 
158. 	Vinod 	Kuniar 	Sharma. 4. 2,73 	• - N.Delhj 
15, 	T. NoSLjbraman,jam 16.2,"3 1,3.80 I1ads 

- 	 • 	 . 

• p/5. 0 .,. 	 .. 	 .. 

, 

•1' 

LI 
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161.1 60.R, Joshi 24.2.73 1.3.79 Bangaloro 

7/ 	1.62,, R.U..Zingadi 24,2.73 1.3.79 do - 

163., Ram 	Gopa3. 24,2,73. 1.3,79 - do 
64 P.N.Sangh 1o ;373 1,3.81 Patna 

165.' Raghu 	Nath Rarn(b/C) 3,3,73 1.3.81 do 
• 	 16, ;  H, N.Biswas(5/C) 0.3.73 1,3.79 La1CUtt 

• 	
. 	 167, S.R,Sxej- 3 213,73 

- P'J,OeIt!). 
16. .S0H.Raja 26,3,73 1.3.79 . 	 aflgaloe 
168, H.K./rora 	. 28,3,73 1,3.76 Bhopal 
169., P.GUfldana 2,4,73 1 9 3. 79 B..angabre 
170 C,K,Khat,uanj 	. 10,4.73 1,3.79 Jaipur 

• 	

.A71. 
K.H.Ramappa (S/T 	/ 13,473 1,3.79 Bançjalor 
J.Rnarida 13,4.73 1.3.80 - do- 

173.. L.K.Pihuja 194.73 - 	
- N.Delhi 

I . 74.1 
: 	

vindra Bahuta 19.4.73 1.3.80 LUCnOU 
• 	 . 	

' 	 175 Jasbinderjit 	Sirigh 28.4,73 - N.Dolhi 
176w Prem 	Kurnar 28.4,73 

- 

1779. Satyanarayana Murthy 30 9 	73' 193.81 ' 	 HyderohiI 
178, K.Ramesh 7.5.73 1.3.01 Hydea: 	'ii 

• 	

' 	 179. ;  PrQrnod 	Kurnar 15.5.73 1.3180 LLCJ•:nCtI 
• 	 1900. S.Roy Choudhury 16,5,73 

- S!llq 
• 	-181, , J.1.Shah 23,5,73 1.3.79 Eopa 

182, Ri.KoSjVast av a  23,5,73 1,3.76 
1.83, P,B,Vjsvkarma 26,5,73 28,677 aj 
184 0 , Ch. 	Bhaskar 	Pa.t.ro 	(Cc) 1-6.73 1.3.00 

• 	
, 	185. H.Khan '  1673 17.1'77 8omba 

• 	 186. S.e,.garuj. 4.673 1,3,81) Lucknow 
.187, Pradeep Goel 4.6,73 1.3.811 Lucknow 
188.".Vjnod Kumar flehra 6.6.73 1.3.80 Luckriow 
189. S.N,Sharma 15.6.73 

- Lucknow 
• 	 . 	 190.' Som Dutt Sharma 7.6.73 113.80 Jaipur 

191• P.K.11nd3J. 	
. 12.6,73 113,80 ImbaLa 

192.? P.0Johnny 	
. 15,6,73 ' 	 1.3,80 Bangalore 

193, )-\..R,Apte 	
. 16,6.,73 16.6.76 Oornbay 

'194 Basudev 	Sahu(SC) 	. 21,6,73 1,3.80 Calcutta 
K.C,Ds 	(Sc) 	 , 21.6.73 1.3480 ' 	 lcuba 

196. I1,N.Srivastava 	. 27.6.73 Bhopal 
197, R. K. 1athuria 10-, 7,73 - N.Doli. 

,7198. 

g199. 

P. Pal 23.7,73 1.3.80 Shjl1o!g 

• 	

• U.N.NaIk (Si) 23,7,73 ' Ca1cua 

200. R. K.Likhyani 	• 1.8.73 1.3180 Jaipur 

'1 

• 	 '-'- 	'T ---"-- 	

/All 
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4. 	.. 

- 

 C.Uldy3sagaron 
__ 

3.0.73 

0'•__ 

10.81 1riVon1Ufl1 

 J.Satyanarayani 16,13.73 1.3.81. Hyderabad 

203, C.H,1iardian 18,8,73 - Hyderabod 

04, P.\/.Subha 	1ao 208,73 1.3.81 Hyderobad 

205. Playadhor 	Sahoo 22,8.83 1..80 Calcutba 

206, K.P.Velayudhan 409.73 144 11.79 A.hmedobad 

.207. Pu.. K.Sha 10. 6.73 - Calcutba 

208. \J.K.Choudhury 12.9.73 1.3.76 BhoPi1 

209.. .R.K.Choudhury 15.9.73 1.3.81 •. HYdBlQbOd 

210, K,G.Divakan 	Nair 15,9 o: 73 Q.P. Tricandrum 

211.. B .RaJagopalan 17.9.73 1 .3.80 Madras 

 D.i.17ejuani 179.73. 17.6.76 Bhopal 

 I. P,Sabhyarthi(SC) 17,9,73 17.9.76 Bhopal 

14.. V.C.Bullaswara Rao 17.9.73 1,3.81 Hyderabad 

215, R, S, ~ Mahorali4 18,9.73 .. 	- Lucknow 

2.16 Syed IRahamathullah 19.9.73 1.3.82 Hydarabad 

217. G.8.haskara 	Iao 110.73 1.3.82 Hyderabad 

2,18,. LM.,.Talikati 18,10,73 1.3.80 8ana1ore 

219 . T.Ganshan 	. 16.10.73 Q.P. Elombay 

220, . 	S. Kirithivasan 1,11.73 1 1 3.80 Madras 

221,; S,.CoCupta 13,11.73 1,3.80 Lucknow 

222, R,S,Yadav 21,11.73 1,3.80 Lucknou 

 \J.P.Carg 30,11.73 1,.'.8i Lucknou 

 S. N,Saha 111.74 1..80 Calcutta 

225.. ti.L.Ghosh 11.1.74 1,.80 Ca 1.cUtt 

226 0  S.C.Moorjani 21.1.74 21.1,77 Oonthay 

227, V 	Sa.t,heesh 	aabw 23,1.74 Q.P. Tri\Jandriim 

228 J,P..Sriviastava 2901.74 1,3.7 Uhapl 

229.. H.B9Roy 	. 30.1.74 1.3.80 Ca1cuto 

230, P1,Mandal 	,. 30,1.74 1.3.80 Ca1cua 

231.: S.R.oy 	. 31.1.74 1.3.80 Co1cuta 

23, Syod 	Mumtazzudin 2. 2, 74 2,2. 77 Bomba;' 

233. C. P. Mohta 5,2,74 15..77 	. Bhopai 

234. D. K. Khera 	. 	 . 15..2,7 N.UGihi 

235. B.F4Arya(SC) . 2'2,74 1.3,80 Lucknow 

236. . M.8oruddin . 26,2,74 	1  1.3,79 1  Uhopal 

237.: Kalipada 	dhikari(SC) 4,3,74 1.3.81 CalcUtta 

236. C. S. ,i.c,harya 563074 Bombay 

 K.Srinic.asa 	Rao(SC) " 1 ..4 . '715 1,3.82 Hyderobad 

 Shaik Abdul Ravood 11.4,74 1.3.82 Hyderabd 

241.. C. R.illa Reddy 19.4.74 1 , 	,.82 HydraLd 

242. R,NarayanaRao(SC) 29,4,74 1.,8Z Hyderahad 

243., N.R.Sounderajan .45.74 - MadiaS 

• -. 
- 	 . 

. 	 .;.; 	 . ...... 

r.. 
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244.. S,B.Jmbs8kafl 2,5.74 2,5.77 Bombay 

13.5.74 
N.DelhL 

245, R.K.SOod 
18.5.74 1.3.80 JaipUr  

246. ,rna K P.Vsr 

GOVjfld 	Fai 	Singhafli 
18.5.74 1.3.80 JaipUr  

247' 
31.7.74 1.4.79 Bombay 

 K.V.IshOkafl 
4,9. 74 1.3.82 Hyderabad  

 N,Veerabrahma Chai 
1.3.82 HydarabOd 

250. •  0.Kondala R.ao 20.9.74 

•251. P.Selvaraj 25.9.74 1.3.80 MadrS 

2520 '. IkramUdeefl 25,9.74 1.3.80 MadraS 

 A,,Somasundaram 
26.9..74 	•: 1.3.0 

Madras 

 M.NateSaIl 	(Sc) 
30,9,74 1.3.80 Iladra9 

30,9.74 1 9 .3. 80 MadraS 
25. P.SivaneSafl' 

30.974.' 1.3.80 MadraS 
 K.SomaSufldaram 

28.9.74 1.3.01 Madra8 
 M.Baradafl 

1,10.7'4.. 1.3.82 Hyderabad  
258.: K,Raghupathi 

259. P.Hemachandrafl 1.1074 .1.3.81 Madras 

260 K.Srikaflthafl 3,1074 1,3.81 . rMadr3 8  

21.10,74 1,3 9 8L 	- 	•. BangalOre  
261 	: B,ttusa'mY 

11.11.74 1,3.8' Madra8 
26 ,.Th3nigaim1ai 

Trivandrum  
262. K 0 V 	Jose . 

15.11.74 1.3.83 

263.. 11.Manaharafl 	(sc) 14.2.77 1.3,81 	• •. Madras 

264. K.Thftupathi 	(sc) 15.2.77 1.3.81. Madras 

S.Narayafla(5C) 15,2.77 1,3.81 Madr as 
-265 

26.11,74 1.3.82 Madrao 
266,. B,S,Uijay3kum 

13.79 Bhop1 

267, A,K.Mehra 6.1.75 

8,1,75 
Shopal 

 p.c\ggrWal i< 
1.3,02 Hyderu Qd 

 V.JagrOhafl Raddy 9,1.i5 
1,3.82 Hyderabad 

 K.Subhara.Ya 14,1,75 
• 

1.3.80 BangalOre 

 P,covi.ndtah 21,2,75 
kyderabad 

 P.Nadha 	Saheb 	
• 23.7975 

1,3.82 Hyderabad 

273E • M.V.GnUg0Pal: 
• 	23,7.75 

1,3.02 Hyderabad 

-274. U.OhaSkara Rao 
25,7.75 

1.3.81 CalCUtta  

75, Jhar 	Pal' 
B,8,Th. 

iE,7 18.9476 Bombay 

276. N. K,BhgWat 	
• 

LucknoW 

277w. Pradeep Mittal 12J1.75 
• 

24.1 .78 Bopal 

 Surendra 	Singh 	
• 24.11 .75 

25.1' .78 Ohopal  

 .0K,0ubay 
25. 	1.75 

2E.1,7S 1.4,G Bliopal 

20,, R. 	BardWaj 
1.3.a3 Hyderabad 

28 	J.K.SureSh 	
(Sc) i.1.77. 

1.3.83 Hyder  abad 

281. Mohammed 	manudd in 
2L 11,7 

Bhopal  

282,. SatiSh 	mar 	Jam 	• :9,,11 .75 1.3.80 
Hyderabd 

283, R.,Jannakiramath 
,.2.75 1.3.83 

Bhopal 

284. I<.K.8harti 	
• 1i2,75 1,12.80 

U. • • • 

• 	-••- 	--•••-••-•----• 
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285 O.NoSatyanarayai 11275 7.4.74 Bombay 

• 	286. R.MoC.hatwani 6.2.76 1.3.81 Bhopal 

• 	287. R.2.Verma 6.2.79 Bombay 

.283 .R.Gunda1e 92.76 . Bombay 

289 P.Madhusudhana Perumal 11.2.76 1.3.82• Madras 
290 Gurumail Singh 28.4.76 1?3081 . 	Luckrow 
291 V.B.Chandra 2t.5.76 3.81 Barigaio..'e 

• 	292. To!( oShobana 29.b.,6 1.3.81 Trivandrum 

293 K.Rajagopalan 2a 6. 75 103.83 . Trivandrum 
294 P.Pannuswarny 13.8. 1.3.82 •. 	Madras 
295 P. Mohan 11.11.76 1.3.82 Madras 
296 Paul Pandi '(SCI 16.2.77 13.82 Madras 
297 K. Neelainegam 	(Sc) 17.2.77 1.3.82 Madras 

• 	: 	298 B. 	Logashanmugam .  3.6.75 1.3.83 Madras 
299 fl .KoDutta 9.6.76 1.3.10 Ambala 
300 R.K.Kcz11 9.676 .j,3.L0 Ambaja- 
301 Satish Kurnar 21.6-76 .t,3.E0 Ambala 
302 S.V.Joshj 15.7976 22,9.81 Bhopa.1 
303 Lala Ram 	(Sc) 13.9.76 New 	Ce.Th.. 
304 

305 Jaipal Singh 	ç) 4.1 0 .76 New, 	eih1 
306 	. M oL.Mehra 	•• 709.76 New 	re1;x. 
307 Syed.Tauqir All 	. .1.0.9,76 New DLhI 
308 Ashok 	!(umar 	itthawan 3.3.9.76 . Ncw i1'i 
309 RoC.Bansal 23. 3c.77 - Nev: Delh5. 
319 S.K.  Shukia 17.776 New 2o1hi 

• 	311 S'hanLal . (SC) • 002, 77 1.3.80 Acibala 
312 A.K. 	Gupta 	• 23.7.76 103.80 Anba1a 
313 R.K. 	Verma . 	l9..7( 1.380 Ambala 

• 	314 B.P. Sachc: 21.77. 103.81 Ambala 
315 V.K. Bhasjri 20.776 1.3.81 Ambai..a 
3).6 J.L.  Shykia 	. 	. 20,7.76 	, 22.981 Bhopai 

• 	317 Gurmit Singh 	. 	.•. 20.7.76 .1.3.81 Ambai.a 

.318 Bagh Chand 	(Sc) '3.0578. 1.3.81 Ambala 

319 Taranjit Singh 	• 26.7.76 1.3.82 Ambala 
320 S.K. Sharma 23.7.76, 1.3982 Ambala 
321 Man Mohan Singh • 	2l.7,76 1.3.82 Ambala 
322. A .K. Suri 21. i...76 1.3.82 Ambala 

.J23 CoR. Baruah 26.7.76 1.3.81 Shillong 

324. 	• D.V. Chawal 30.,7,,76 1.3981 Ahiiiedabad 

coitd....... 	/•_. 
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325 C Shaninugasundrarn 2.3.76 1333. E3angalore 

I 	326 K.M. Parjk 3.8.76 27o1.79 Bhopal 
7 Mukul°  Dutta 5,8.76 A-3*01 Shillong 

/ 328 Ahdul,Sajkja 64.8.76 1.3.81 ShIiiong 
329. B.K 	Verma 3.0,9.76 New A1h1 
330 S.M. 	Irehan 10.9.76 - New ae1hj 
33. H.K. 	Bajaj 	 . 18.9.76 New Delhi 
332 p.:. 	SadjaLia 5.1 0, 76 Bhopal 
333 Jatin Barthakur 1.11.76 1.3.81 Shillong 
334 A.K. }3hatnagar 4.11.76 4.11.79 Bhopal 
335 A .KoChoudhary 5.11.76 5,1179 Bhpa1 
336 Bipin Baruah 	. 8allo76 1 * 3 o8l Shillong 
337 K.C. Joshi 8.11.76 80 1.79 Bhopal 
338 M.S 	Mittal 	 . 10.11.76 Bhopal • 	

. 339 K.P. Rajkhowa 11.11.76 1.3.32 Shillong 
.340 Bhupen Baruah 11.11. 76 Shillong 
.341 . S. Perumañ 	(sc) 8..77 1.383 Madras 
342 G.Vijayan 11.11.76 Q.P. Madras 
343 •. 	Raiiamoorthy.I'I 15.11.76 . Madras 
344 S, 	Mathazhagan 15.11.76 Madra 
345 K. 	Natarajan 18!476 Madras 

• . 	346 Pibchumanj 2 0 .11a76 
- 
- 11adras 

• 	347 •. 	aghunathan 2.11.76 . 	.- Madras 
348 .K. 8axena 27,11,76 193.81 LuckoW 

- .. 	 ., 	 3.49 •Icar . 291i.76 i.a.Ci Patna 

• 
R.L. 	Godaii 3d 12,76 13.31 Ahiedaba4 

.3-51, Munga Lal Ram 	(Sc) .31276 1.3.81 Pat na. 

M.H.Pate1. 412.76 1.5.81 Ahmedabad 
353 .  MahendaKumar 6,1276 1.3.81 Patna., 

- 	354 BabuHariharan 	(Sc) 72.77 1.3.81 Bangaore 
355 M.. Chandrashekara Reddy 13.12.76 1.3 81 Banga1re 

Q J356 M. Rjmohan PrasadSr) 21,.9,77 1.3.81 Bangalore 

:1 357 Vb.VCflU 	 . 13.12.76 1.3.82 Bangalore 
358 Man'tu Karmakax 24 	12.76 1.3.82 Shillong 

59 D.S. Iaiichandramurthy 31.12.76 1:3.82 HderaJad 
,369 HeN6 Krishnarnurthy 17.1.77. 1.3.82 13ang1oro 

.3. 61 B.V. 	UdayKurnar 1 7 e1.7.7  Q.P. Banga1oo 

362 B.N. Praneh 17.1.77 1.3.82 Bangaloro 

363 C.. Sia1ingam 18.1.77 . Madras 

364 P.E. 	V.Pasad 19.1.17 1.3.83 Hyderabad 

I 	. . 

?. 	 i .  
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35. K.A. Sahadeva Pjllai 20.1.77 1.3.03 Hyderabad 

• 	 366 Ch. .Raja Reddy 21.1.77 •— FkyderaLad 

3. D.V. Rama Sharma 24.1.77 1.3.83 Hyderabad 

363 B. 	Talukdar 	(Sc) 25. 1.77 1.3.02 Ca1cuta 

369 R. 	Duraiswaaiy .31.177 . 	. 	— Madras 

329 N. 	Kalburgi 31,1.77 1,382 l3angaloro 

S Arvind.Kurnar 7.2077 10.31 Patna 

372 5. 	iagarajan.II 9.2.77 — Madras 

73 A.K. 	Triathi 9.2.77 1081 Luc1cw 

Mool Chand Ram 23.17O 103.01 Lucknow 

• 	 375 ... Megh Singh'. 	6 14.2.77 1.3.02 Lucknow 

376 G. S'uresh 	(sc) 9.2.77 1.3.83 Trivandruni 

377 • Raj:Kuniar;(SC) 11.2.77 — Anibala 

378 
• 

Radriguer 	. 11.2.77 .— Madras 

379 ASunderajsn . 14.2.77 — Madras 

300 .P.N. 	Venugopalan 	(sc) .15.2.77 1.3.83 Trivandrurn 	
6 

• 	351 .. A.Rarnaswarny 15.2.77 . 	— Madras. 

M.RoLakshIram 16,2.77 . Madras 

383 Y.k. Srivastava 19.2.77 1.3.81 Patna 

364 A 16 16 Mittal 	 6 2. 2. 	7 . 
New 	elhi 

385 M.M. 	Mehta .3.77 ..3,0O Bombay 

3 8§ SK.Bhandarj . 5•477 . 	— N o w Delhi 
••: 
387 

•:.p 	 . 	-. 
B.13 	1rora 	'. 	. 10.3677 • 

- 

N(i 	D..hi 

388 Harichand Balotia 10.3.7.7 —. 140w 	•Le1hi 

A1VGui.1xaa 14.3.77 14.3489 koi'ay 

390 P. Pasrcha 10.3.77 — 

• 	
391 i. 	Vararkar. 1.9.3.77 19,3.80 Dociibay 	 7 

392 fl.N. 	Gajniya 4,4.77 4.5.82 tlombay 

393 H.P. Dobad 8.7.77 — jj. 	D1hi 

394 
•;. 	......... 

Shiv Pakash 10.4473 N, 	D1hi 

395 M.J 	(howdhury 12.4.78 — io 	D.)1h1 

395 D.. Sas tikar 11.7.77 1.3.82 hmedahad 

397 K. Ramkrishna 25. 7.77 1.3.03 Hydorabad 

398 Venkata Ruddy 9.3.77 . 	— Hyderabad 

399 R. 	Narasingaperufflal 1.0.0.77 — Madras 

0 G. 	Rajenna 	 • 113.77 1.3,02 Bangaloro 

:1 H.G. Srinagcsh 11.0.77 1.3.82 LIng-31oro 

42 S.anashukara 	(Sc) 9.i.3 0  2.3,32 Bangaloro 

403 S. ,Chandrashekaran 	(Sc) 3.8.77 — Audras 

404 U.H. 	Mavada j7. 8.77 1302 Ahillodabad 

contd.su'o'''° / 
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To, 	
S -4ZR 

The TelocOm aoard, 
Gover nnient of India, 
Sanchar Bhawan, Now De].hi — 1 

(Through Prope r ohannel ).. 

No  
Subject — Promotion of.Junior Engineers and their 

appointment of ficiate on regular basis-as. 
Assistant Engineers (Civil) in the scale 
of its. 2000 -3500 with effect from 26th 

• 	Sept 19894 

iteferenois- Your notiflCktiofl No 5*7/89CWQ Dated 27th 
Sept 1989. 

• 	Sir, 	 • 

Circumstances beyond my control compel me 
for honour with thiu fol1oing few lines 

concertii na myself and my promotion for favour of your 
kind and active consideration & neceaeay actiOn at an 
ear ly date. 

As regards particulars oonoerriing my self 
Ibeg to atateaufollows s- 	. 
1) After passing my three years Diploma course in Ci vii 

lingineering from the Dibrugarh Polytechnic in the 

year 1971, Ijoined the service under the Post & 
Telegraphs Department as section officer and my 

0
place, I 

of Posting was at ShilLong. 	: 
	•• 

2)11 Xn course of my ervioe  I had the fortune of Passing 

Ilnumber of Departmental ExaminationS such as Account 
paper.II & III of &Va in three papers and bydiAtOf,  
my faithful and commendable oerv1Wreixde4.-t 
out my service concern, I was poted on adh c-baai8 

' I 	 a'Asoiotant xngineer(Civil)with effeotfrOlfl 	-12-1978 

• 	 &ide P&T Board Order No. 64.-tl/78-CW(2&T) Date.78 
S 

	

	

at present 1 have been. holding the post of Assistant.. 
Jnginoer(Oivil) Postal b_Diviaion,ShillOflg under N.E 

• 	:.. 	Circle ,Sbillong. 
I also ared aper II & III in last qualifyi Exami- 

romOtion to AE(Q) Cudxe whi 	a eld in 
5h & Sth.Sept 1989 and done well in .xamniiatiOfl.. I have 
a).riady been exem tdJr 	earin a or I aa1 psed.. 

• 	 the Accounts 	era 0 	. 	 S 	 2 
TI itmay not be oütof place to mention here that: 

:1 	 • 	I have to my credit an untarniahed record of service all 
th-cugh iay service career • My service book will speak 
for itaef 	 S 	

S.. 

For your honoura information and apprioal,X take this 
oppurtunity of mentioning he&e.that in the All India 
seniority hate on 1-10-79 published by the Authority 	

S 

• 

	

	 concerned my name no am jjath imam  jVgq appears under 
aerial Lo,166yin eligibility lint as on 6th June 1989 • 

• my name is eniisted.under aerial No 125(A)ifl circle 
oer.iority its t (Co:ordination) as onlat May 1979 my 
name finds its place under eerial Io 771-n circle aento- 

• 	 -rity 1i5 as on 1it January 1982 iay name tanda enrolled 
• 	 S 	 under serial to 7 and again i.n th 	oirei.o senior.ty 

S 	 Con 2/ 

I 



,/ •: 

I-. 
list Shilling as on the 31st December 1988 my name 

comes under serial No • S 

5t 
That the notificRtiofl issued under No 57/89 -OWG 

- dated 27-9-1989 by the ThecOm Board.BOVt. of India 
anchar Bhawan,N1r Delhi , meant for circulation to all 
concerned has not only taken me by eurpri8e but has 
upset inc beyond description. Hy name does not appear 
in the list of All India promotion list to 0ffioiate 

on regular basis as A8iStaUt ugineer(Civ11) in the 
Scale of Re. 2000 to 3500/- such non inclusiOn of my 
name in the list for promotion 

amounts to derial of 
promotion,I am entitled to for no fault of my part 
inspite of my requisite qualifiCti0fl3 experience and 
other attainments required for promotioflo 

• The it concerned if viewed and sorutinised an a whole 
coanuot but 

be .interpret!d as deioieiOfl of the authorities 
concerned hit by the policy of discrimination and 

$upers'eUiOfl. frustatiofl , it may be stated here 
lead8 

to le..k of impeterS sineafld untiring efforts in 

• 	
uties. It is trait in human 

dichargO of official d  
nature that every indiVith1.a3M8 after,appreO1atb

0 L L 

of sericeS. 	
1 

) 
Sir, it is a gctticd principle of law that no body 
ehoull be condemned unheard and justice should not only 
be done but must manifietly appear to have been 

OflO.. 

7) Last but not the least for your consideration tha t I 

• am '. inomber o the Backward Scheduled Tribe entitled 	1; 

to all admi3ible rights and previlegOs.0U8th 
the constitUti0 of India • The Prime Minister and other 
1eadrS of India who are all out for speedy ixgplamentat 
ion of the safe guards for the schedule tribeS and 
Schedule caste guarante"d in the 003titutiort is apoint j 

-er and ;uidanOe for all 0onoerned.Ifl pursuance of this. 
highly avoned policy of the Govt of India,my case 
deserved special consideration • Itiwill not e too 
much emphasise here that even on conOiderati of. my  

• case with ib eec in genera]. quota , I will not be 
lagging behind certainly in anyway. 	 . • 

I stand for justice and fair playo • 
In view of the facts & circuinetaflOeS above, 

I respectfullY pray that your honour be kind enough  
to consider my oase by. way of review from all its . 
to pros and cons and such other order or orders as 
f or humfl deems fit & to pass nece(3SarY order for 

correction of the list Under order N0 : 
Dated 27.91989 and proper 

a000rdingX to law , equity 	• 

and justice a-nd for this act of kindness I shall remain 

ever, xatful to you. 	 . 

oontd....3/ 
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GOVT. CF  INDIA 
- 	

DEPARTMENT OF TELECOMMUNICATIONS 

OFFICE OF ThE SUPERINTENDING ENGiNEER (C):. TELECOM CIVIL CIRCLE 
GUWAHATI. 

-1--' 

No. 11 (1 )92/TCC/GH/ 22 
	 D ate _?X~ 9,7 	

I 
.; 

To - 

The Chief Engineer (C), 
Telecom, North East Zone, 	- 

Gu'ahati.. 

Sub/:— Forwardifl(i of application in respect of Sri B.R.Saikia, 
A.S.W.(Admfl.), Telecom Civil Circle, Guwahati 	requ- 
est for promotion to the higher post of E.E.(C) or grant 
of scale of Executive Engineer regarding. 

Enclosed please find herewith one application in duplicate 

receiveç, from Sri B.R4Saikia, A.S.W.(Adrflfl.) for the ab9ve mentioned 

ubjecfOr taking further necessary action at your end please. - 

Enclo :As above. 	 - 

SI 

(C) 
TelecbifiCi 	Circle 

Guwah ati. 



The Chai:'rn.4in, 
Telecom Commission, 

- -'Sanchar Eh,3van, 
/ 	20,Ashoka.. Road, 

New Delhi-110001. 
r.PJia?/) 

ThrouprOPer channe1 

"4 

k4 

Sub :- Career prospects of the undersigned- Request for promotion 
to the higher post of E.E..(Civil) or grant of scale of Exe-
cutive Engineer regarding. 

Sir, 
Most respectfully may I have the opportunity to put up the 

following aspects for favour of your kind perusal and sympathetic 

consideration :That Sir, 

I was appointed'as Junior Engineer(C .ivi) ( prviously desi-

gna'±ed s:Sec..ti.qfl Qfcx)2ofl 3.7.72. 

I was promoted to the post of Assistant Engineer .  (Civil) and 

Joined cn 16.12.78. 
I belong tc Scheduled Tribes community. 

My scale hs been fixed at Rs. 10,500/= which is maximum scale 

of A.E.(Civil) on the new revised scale on the basic of Vth. 

• 	Central Pay Commission. 

51 	
I am stagnated in the scale of A.E. i.e. Rs. 6,500 to Rs.10500. 

from 1.12.96. 

I am not getting any .  further Increment which is due from 

1.12.97. 
I am extremely frustrated/ demoralised as I have been rotting 

in the same post for the. last 19 years ( i.e. from 16.12.78) 

and stagnated in the same scale for the last one year. 

I would remain extremely grateful if you could kindly pass 

necessary order eIther for promotion to the post of EcutiveEflgineer 
(Civil) or for according the pay scale of Executive Engineer (Civil) 

i.e. Rs. 10,000 'V,  Rs. .15,200 at an early date in order to eradicate 

deep rooted frustrv.tiofl and long stagnation which will definitely boost 

- up the moral: ol the undersigned. 

Thanking you. 

/ 

Dated at Guwahati, 

the Dcc. 1997.  

Yours faitIully, 
!I 

( 	B.R.Saikia ) 

Asstt. Surveyor of Works (Admn.) 
0/0 the Super:tntondifl9 tthgtneer (C) 

Telecom Civil Circle, Guwahati. 



/•' 

GT OF INDIA 	- 
DEPARTMENT OF TELECOMNUNICATION 

QFFICE OF ThE CHIEF ENCINEER (C) NORTH EAST ZONE, GUWAHATI. 

NO:-1 (42)97/CE_NEZ/G1/ 22_- 
	 Dated:.... . . .1998 

To, 

The Chairman 
Telecom Commission 
Sanchar Bhawafl 
20,AbhOka Road 
New Delhi119 001 

Sub:- AppliCat.i i respect of Shri B.R.Saikja,A1(Admn) 
Telecom Cf.vil CircJ-e. Guwahati request for promotion 

• to highcr post of EE(C) or grant of scale of Executive 

APpli'catjon , rec,eived from Shri B.R.Sajkia, ASW(Adrflfl) 

Telecom Civil Circle, Guwahati which is self explainatOry is 

sent herewith for taking necessary action. 

End:- One No.Applicationo 

* 	••, 

upe rintending Engineer(HQ) 
0/0 the Chief Engineer(C) 
T eiec Om,N.EZ0 
(uwahati7 

to the uperintefldifl Engineer (C), Telecom Civil 
Circle, Guwahati w,r.t. his letter No1i (1 )97/TCC/GH/713 

Superintefldii 	9g•ineer (HQ) 

/ 

Q$-1 
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DEPARTMENT OF TELECOMMUNICATION S.  
OFFiCE OF THE CHIEF ENGINEER(CJVIL), N.E.ZONE, GUwAHA'rJ. ,I : 	::• 

	

• '9%?I 	I 	,' 	 I 	

Ip 

No l(59)94/CE-NEZ/GW 	 Dated 	1299 

	

, 	To 	 I I 

TheSr DDG s'w 	 I 
Department ofTe1ecoinu!McatIons 	 J 

	

I 	
Sanchar Bhawan, 20, Ashoka Road,  

	

I 	NewDellu— 110001 	 , 

	

¶. 	f. 	'1 . . 	 . 	 . 	
A. 	'- : • 

	

; 	: 	 i 	 • 	 - 

	

)4 	 I  

$ 	Sub - Forwardmg ofan application in respect ofSn B R Saikia, A E (C) for inclusion5i I ' 	, 

ofnaine in Al' India Seniority List ofA.E.(C): 	 . ; : . • 	': 

j 

	

I am directed to forward an application received from Sn B R Saikia, ASW(C),t 	1 O/o the SE (C), T C C, Guwahati for above mentioned subject This is recommended 1 I. 
and forwai ded for necessary action at the earliest please 	 ' 	

I 

	

,i 	 . 

	

t 	 I 	 $ 

1r 14 I 

End An application received from • 	: 	F 	
SriB.R. Saikia, A.E.(C). 

4' 

• 	,• 	
•••. 	 ••• 	 (A.K.SE14) 	f 	I 	 ji:4 

	

4 	 •, 	 ç_/P 
EXECUTIVE ENGJNEER(IIQ) 	 I  

	

0/0 
II 	j 	

THE CHIEF ENGINEER(CIvJL) 

	

TELECOMI, NE ZONE, 	4 

	

* 	•v 	 GUW'AHAH i 	I 	
I 	r4 

	

' 	
:çIçi 

	

S 	) CC ) 	 H 
( 	I 	,  

	

i •• 	• • 
	 4. 

lI 1  

'4 	
• 	 I 

' 	
• 	:, 

• 	
• 
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cU 

of name of Shri B.R. Saikia, in All india Seniority list of 
Sub:- Non inclusion  

AE(CiVil). 

Respected Sir, 

Circunstaflces beyond my control compel me to approach for honour with the 

following few lines c
oncernilig my self and my promotion for favour of your kind 

and active consideration and necessary action at an early date. 

As regards particulars concerning my self I beg to state as follows:- 

1 joined the service under the Post & Telegraphs Depattmeflt as Section Officers 

in the date on 3.7.72 and place of posting was at Shullong. 

in course ocmy service I had fortune of passing examination such as Accounts 
paper 1,11 & iii of AE's in three papers and by dint of my faithful and 
commendable services rendered . tlrough out of my' service 'concern, I was 

fl 
adhoc basis as Assistant Engineer,(CiV1I) with effect from 16-12- 

pronwte- 	 64l1/78*CW(P&T) dated 28-10-78 and at• 
1978 Vice P&T. Board order no  
preent 1 had been holding the Post of Msistaflt Surveyor of Works (Admn) in 
the Office of the Superintending Engineer (Civil ), Telecom, Civil Circle, 

Guwahati. 

That it may not be out of place to mention here that I have to my credit an 
rvice all through my service career. My service book 

unblemished record of se  
will speak for itself. 

For your honour information and appraisal, I take this 
opportunity of mentioning 

that in All india seniority list on 01-10-79 published by the authority Concerned 
my name appears under serial No.166,ifl eligibility list as on 6th June 1989 my 
name is enlisted under SeriI no 125(A,ifl Circle SenioritY 

list  ( Co-ordination) 

as on 1stmay 1979, my name finds its place under serial No-71 in Circle 
Seniority list as on 1st January 1582 'my name stands applied under serial N6176 
and again in the Circle Seniority list Shullong as on the 31st 1988 my name comes 

under serial No.5. 

That Sir noticatiOn issued under No57/89CWG dated 2709-1989 by the 
Telecom board Government of india, Sanchar Bhavan, New Delhi meant for 
circulation to all ôncerned has not only taken me by surprise but the upset me 

/ 

I :C 
JTr 

	
,0...-36 dm=W 

The Senior Deputy I)irectof Generat 
Department of Te(eco,flmU111Catb0t 

New Delhi-i 

(Through Proper Channel) 
	 r( 

ii) 

v) 

• • 

ii 

•1 

.1 
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	beyond description that my name does not appear in the list of .All India 
1 	Promotion list to officiate on regular basis as Assistant Engineer (Civil). in the, 

Scale of Rs.2000/- to Rs.3500/- such no-inclusion of my name in the list for 	
... 

promotion amounts to derail of promotion, I am entitled to for no fault of my 
part in spite of my requisite qualifications experience and other attainment 
required for promotion. 

The list concerned if viewed and scrutinized as a whole can not but be 
Interpreted as decision of the authorities concerned hit by the policy of discrimination & 
superssesion, frustration, it may be stated here leads to lack of impeters sincere and 
untiring efforts in dischargeof'official duties. Trait in human nature that every Individual 
as birds after appreciation of services. 

vi) 	Sir, it is a settled principle of law that no body should be condemned 
Unheard and justice should not only be done but must manifestly appear 
To have been done. 

That Sir,my name was not included in the list of staff numbers/Blue book order 
issued By Director (BW) New Delhi Deptt. of DOT. vide his letter no:32-20/97-CWG dt 
1.2.99 Last but not the least for your consideration that I am a member of the 
BACKWARD SCHEDULE TRIBE entitled to all admissible rights and privileges 
Enshrined in the constituation of india. The Prime Minister and other leaders Of india 
who are all out for..speedy implementation of the safe guards for the Schedule tribes & 
Schedule caste guaranteed in the constitution is a pointer and guidance for all concerned. 
In pursuance of this highly avoned policy of Govt,Of india, miy case deserved special 
consideration It will not be too much emphasise here that even on consideration of my 
case with those in general Quota. I w!i not be lagging behind certainly in any way. 

In this connection, I would like to draw your kind attention to our face to face 
discussion at Guwahati I.B. during the inspection Member (s) D.O.T. on 18th September 
1999, when your kindself assured me that you would look into the matter and do the 
needful. 

I stand for justice& fair play. 
in view of the facts & circumstances above I respectfully pray that Your 

honour be kind enough to consider my case by way of review from all its to pros & cons 
and such other order or orders as for humban deems & to Pass necessary order for 
correction of the seniority list & proper according to law, equity & justice. & for this act 
of kindness I shall remain ever grateful to you. On hearing from you I shall proceed 
further in this matter if necessary & also the situation so demand. 

With esteemed regards, 

Dated Guwahati 
The. 2/1i.. 1999. 	 Yours faithfitJly 

B.R. AIKIA) 
Assistant Surveyor of Works (C), 

Telecom Civil Circle, Guwahati. 
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BIIA RAT SANCI JAR NIGAM Ll1%IJTEI) (BSNL)  almx~klrA2  

(A Government of India EnLcrprlse) 
0/0 TIlE CHIEF ENGINEER(CJVIL), ASSAM ZONE 	- 

M ITRA flU ILI)INC, ASI IARAM ROAb, U L 
GUWAUAI1 - 781 007. 

No. 1(59)2000/CE-ASMIGF.1I 32..- 	Date:- /f—  3-2o! 
Copy for information and necessary action please for wide circulation to all the 

AE's/ASW's under their control. 

' 14. 	The S.E.(C), BSNL Civil Circle, Guwahati/Shi!lOflWJOfhaSilCll. 
5-13. The E.E.(C), B.S.N.L. Civil Division, Guwahati/ Sliillong/ Jorhat/ Si!char/ Silcliar-1/ 

U) Ir 	4 ini•/ It 	 .. 
ttLidtLj( .1 L..UII 	"'"'k'"' 	 . 	 ( . 	 ,•• 	 - 

14-37. The AE(C), CSDI2 	 , Sri 4 	_:•I 	 i 

• 	 ASSISTANI' SURVEY=01WKS(A-J) 
• 	

•• 	 UJIARAT SANCIJAR NIGAM LTD. 
0/0 TIlE CHiEF ENGINEER(CIVIL) 

ULULIARI, GUWAHATI — 781 007. 
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I  Sub ' ProvisonaI Seniori List in the grade ofAssistant Enginoers(CIVil) in the P&T,Civi 1  
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r 	 AttenUon is invited to Offico Memorandum No 33 1/94 CWG dated 20 6 94 with 

	

which the inaI Seniority List of Assistant EnginoorS(CiViI) was circulated to all coricornod 	•' , 

: The said Seniority List was finalised In accordanco with the directions contained in the 
judgemonts of various Benches of CAT and it contained the ndmos of, ofticOr6 appointed 
to the grade of AEs(C) on regular basis till October 89. 

2 	£ Provisional Sonlociy list of Assistant Engirioors(C) as on date and Indicating Staff 	
I 

	

, 	 'I iNumbors in the P&T Civil Wing l enclo5ed This list includos Of1kers who were appointed' 

	

: 	
t I 

to the grade of AE(C) after the issuo of final Seniority List on 20 6 1994 Principal Chief 	' I  

t I ; 	
Engineers(Civil)/Chief Englneers(ClVIt) aie requested to circulate the Provisional Seniority 

	

List to the concerned officers in their Zone immediately with the advice tO ilotheir 	I 

I 

objections if any, to the provisional Seniority List latest by 31' March' 2001 
A 	Pr CES(CPil)/CES(CM1) may also kindly ,  ensure that the objection to theProVisiOflal 1  

	

% - \ 	Seniority List submitted by the officers in their respective Zones are made available to this  

' 	
I 

offle II 

Factual errors with regard to the particulars of oflicers Figuring in the Provisional. 
List or omissions, if any, noticed by tho CirLle/Lonal Oflicos may also be reported along 

with the individual objections 	 ii 
ii 

4 ' 	Particulars regarding date of biith 1  date of appointmeflt etc if not already given in 

the Provisional Seniority List may also be indicated 	
i 	 I 	

I 

1< 	

While conveying the eirors etc, the seniority No must oc referred to 	
I 

I 	 Oc f the 
 

. 	
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(A K Nagar) 	, 
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u 	
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- 	 Copy to 	

I 

	

ii 	

I 

1 	
All Pr. Chief Engineers(C)/ChiOf Fngincers(C)1 BSNL/DepartmOflt of Post 

2 	Chief Engineoi(13W), MTNL I  Dolhi/Murnbai 	The objections to the provisional: 	
1 

Seniority List received'from the oF1icer posted in the MTNL may please be sent to:; :. 

this Office latest by 15.4.2001. 	 . 	 . 	
:. 

0 	
3. 	All recognised All India & I Engineers Association Group - B. 	 : . 	. 

•0 ,  

• 0 
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P&TCIVILWING 

'-• 	• PROVISIONAL SENIORLTY LIST OF ASSISTANT ENGINEER (CIVIL) . 
4? 

• 	•••• 	• 	• ' • : 	• 	•• 	(Scab 	: 6OO.2OQ-1O5OO) 

&'I—:•••T•. : '• 	 •••. • 	 • - • •• 	•• •: L• 	• 

ri Sttf 

•••••••• 	• 
DW A1 	F D 	E 0 D ATE or DATEOF 

RCGULAR REMARKS 
, 	S No • 	

•: 	:.. N 	b 
NAME 

•:: 	• 	••• 	•: 	•••. 	• .' 	•:••• 	•• 

PROMOTEE I 
•: 	 LOGE 

BIRtH JOINING APPOINTMENT • •:i• 

i • • • 90174 CHANDER )(AILASH 	• • 	• 0fl170 • 13.1 I5O 14•04-78 140470 EEAJh0C 

__:_ • 	
90175 HOSLAHIMKAR 	' 	• • • 0R176 	• • 29-08-52 10•03-78 • • 	• 	10-03-78 EE Adhoc 	• 

_:__::__ • 	
90260 BALANINT 	• 	 • 	•• 

•0• 

PROMOTEE 15•0643 2306•05 • 	20•03-70 EEAdhoc 

' 	
901 85 SATIJA A K • 	• ••••••••••• 	• 	••••• , • • DR177 • 20-05-53 20•09.79 •° ••• 	• 	8-0979 EE Adhoc 

•_:_:_ 90287 RANGAIAHGM 	" 	. PROMOTEE 10-05•43 • 	612-57 •• 	25-09-70 EEAdhoc 

UNDC-R-A 	- 	 . 0R177_ r  _20 O 5q 07 80 •___ 	OTBO EEM}ic 
:: 

LZ 90161 SAHAB 	• 	 . 	• PROMOTEE 21-02-44 511-64 • 	20-0378 EEAdhoC 

9 90387 RAMAK • (SC) Df78 	• 15-01-54 26•03-80 26-03-00 EEAdhOC 

P 90162 CHAKRABOflTVA}< 	• • PFOMOTEE 3-0144 • 	20•03•78 EE Adiioc 

ii ••• 
9O38O RETI'IINASAMYKM 	• • 	• D11170 • 10-04-52 18-0300 • 	17-03-00 E Adf)oc 	• 

._L._11 
90269 ARORAfl C 	••••••• 	• 	. PFIOMOTEE 10•11-43 160566 • 	• 	• 20-0378 EE AdhocuI 

1? '00389 DESHPANDEAM° 	
• 	: 	" 	

• DRI70 • 15-04-55 5-05-80 • 	• 5-05-80 EEAdhoc 

13 ' 90230 MOHANAN PV " 	 • PROMOTE 10-04-14 15-10-6:3 • 	20-03-70 E 	Adhoc 

14 90393 MAGAREA K (SC) ' 	- 	. • 	•• DPJ78 	• 20-03-51 30-06-00 " 	30-06-00 EE Adhoc 

90390 SIODIQ SIDDIQI MOHD 	
• ' 

DR/78 • • 	1-07-55 1-11-63 . 1.11-03 EE Adhoc 

16 90391 VERGHESE K 	(SC) 	• 	• DR170 	• • 23-03-81 ' 	23-03-81 EE Adhoc 

17 " 	90392 GUPTA RAMESH CHANDRA ""' DW7O • 	
• " 	16-07-57 15-00-81 • 	• 	15-00-81 EE Adhoc • - 

10 90341 MODI J D 	' 	 "PROMOTEE 2-10-43 1 1-03-64 20-03-70 EE Adhoc 

19 "80394 SETPUTECS' (SC) 	" Dfl170 19-11-53 23-03-81 • 	• 	23-03-81 EEAdhoC 
L's 

20 A  '90395 SINGH N K?S 	' 	" oRrIo 	• 1-05-50 1-10-03 ••• 	1.10.63 EE Adhoc' 

'90230 NEOGI S K ' 	' 	 • PF1OMOTEE • 	9-1 1-41 6-05-64 • 	20-03-78 EE • Adhoc 

22 90307 SINHA S 1( 	• 	' • DR/70 	, 	• • 	5-01-56 29-03-8 - 	7-00-82 EE Adhoc 

23 
•' 

00398 SHEO PUJAN RAM (SC) • 	• 	• DR/U0 20-11-52 9-07-82 14-06-82 EE Adhoc 

24 90390 CI-1ELLAPAN S '(SC)'"'' 	• 	" DRJ80 8-04-50 14-06-82 • 	14-06-82 EE Adhoc' 1 ' 

5 :9o400 DHARDWM SATISH KR. ".'-'- 	•• DR/80 	• 11.12-136 30-12-06 30-12-00 EE Mhoo 

26 00110 GUPTA RAKESH KUMAR" 	• DR/UI • 	0-05-50 0-00-03 • 	• 	30-06-03 EEAdhoc' 

27 "90402 MUDGALS N " 	' " " ' " DF1/dl 	• 2-1 1-57 • 	5-04-84 ' 	• 	5-04-04 EE Adhoc ' 

28 00403 KAILASAMP 	
•"' 	' 	'" 

DR/Ui • 21-01-52 6-04-84 - 	6-04-04 EE Adhoc 

'20 ' 	90404 JAIN SUNIL KUMAR 	' 	
• 	' 	

' DR/Ui ' 	" ' 20-02-87 • 	.20-02-07 EE Adhoc 

20 00405 KAULS K 
	''°  

DR/82 2-08-60 3-06-85  3-06-05 EE Adhoc 	" 

31 " 	00310 LALANA 	• •" 	': 	" PROMOTEE 10-05-42 16-10-61  30-03-70 EE Adhoc 

32 90582 MANGTU RAM (SC) 	
• • '- 	" DFI/02 	" 15-10-04 " 	-. 	 16-10-84 EE Adho 

33 ' 90326 DASSN" 	' ' 	• 	• 	"''t '  PROMOTEE • 	31-12-42 3-04-63  - 	20-03-78 EE Adhoc 

34 90324 GANGOPADHYAY R K 	
S  

PROMOTEE''' 3-01-45 14-01-63 "20-03-78 EE Adhoc' 

35 "80333 (3ANAPATHYR 	"  PROMOTEE 21-00-43 31-07-63 -• ' 	 20-03-78 EE Adhoc 

36 90334 GUPTA S K 	''' 	 - PRQMOTEE " 	4-01-44 9-08-63 • 	• 	' 	20-03-78 EE Adhoc' 

37 • 	00336 JOSHIAM •   PrOMOTEE 28-00-42 10-08-63 •''20-03-78 EEAdhoc 

00227 KATHIF1ESANS •'"•  PI1OMO1'EE 2501-41 30-08-63 20-03-70 EEAdhoc 

9 —90220 JAYARAMANP_---"---'  PROMOTEE 3-05-41 -- ' - ;t:'1oG3 -20037U EEAdhoc 

40 00337 ROY CHOUDHARYSC •  PFIOMOTLE 4-01-43 2-11-63 -20-03-78 EEAdhOc 

-41 .'90338 RAJAGOPAL.ANJ.K.P----'----------' PAOMOTEL -  —609'13 '23l1-63 ----'--------28-03-70 EE"Adhoc 
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00352 SEETIIAPATI G 	 pROMOTIE 	4-03-43 	20.00.64k 	20-03-70 EE dlioc 

; 	00233 SAf-A P 1< 	(SC) 	 Ih1OMOTEE 	2fl-0i.44 	20-00-04 	20-03-76 	 dIioc 

—T-:;; • . 00242 I3ALANI RAJA 	• 	• 	 PflOMOThE 	0-0444 •1201-f3! 	20-03-/0 ECA(JhOC 

00244 SHARMA R K 	 PPOMOTEE 	15-06-41 	20-10-05 	• 	20-03-70 EE AdhoC 

-:; 	(J;5 TULI G S 	 • 	PflOMOTEE 	6-06-43 	22-01-65 	2O-0J-Th 	Adlioc 

- 	90351 IC-JWANIA 	• 	 PflOMOTEE 	24-12.43 	20-07-64 	30-03-70 EE MIioC 

-; —90243 RADHAKISHNAK—.------- PROMOTE 	10'0941' —.19-0165 -. 	20-03-76 EEAdhoc 

-; 	903&3 JOSEFI S 	 • 	pl:OMOj 	17-05-43 	10-00-04 	- 20-0370 EEAdIioC 

—.-_-; 	90222 KHAN N H 	• 	• 	- PROMOTEE 	•• 	2-09-42 	2-06-63 	: 	20-03-78 E.tAdhoC 

- 521 	00101 \'ADAV N K 	 r•ROMOThE 	0-01.42 	15-01-64 	20-03-70 EEA(ThQC 

53 	90342 MAHTO P 	 . 	I'ROMOTEE 	5.00-43 	6-01-64 	 20-03-70 EEAdhOc 

54 	90343 GUPIAAN 	 PROMOTEE 	2-01-43 	11-03-64 	 20-03-78 EE Adhoc 

'5 	030 SUBRAMANIAMM 	 MT 	-----15-0 1-42 	25:05.64 ---.-- 	20-03-78 EE Adhoc 

90349 CH000HARYA 	- 	 PROMOTES 	1-11-41 	25-06-64 - 	20-03-70 SEAdlioc 	- 

57 	90340 SAHA PARITOSH 	 PROMOTES 	10-02-43 	16-06-64 	. - 20-03-78 ESAdhoc 

50 	00356 BASAK M K 	 PROMOTEE 	25-04-45 	0-02-65 	20-03-78 SE Mhoc 

59 	90246 SENCUPTATK 	 PROMOTES 	- 	4-01-46 	8-02-65 	20-03-70 ES AdIIOC 

60 	90247 OHADRAPK 	.. 	PROMOTES 	3-12-42 	12-02-65 	20-03-70 SEAdhoc - 

61 	- 00248 ABRAHAM AG 	 PROMOTES 	14-01-45 	15-03-65 	20-03-78 SE Mhoc 

62 	- 	00249 SINGH SD 	- 	 PROMOTES 	22-01-42 	12-04-69 	20-03-70 ES Adhoc 

63 	00357 ROY KAMLA 	 PROMOTEE 	15-01-42 	23-04-65 	20-03-70 ESAdhoc 

64 	90250 ANJINAPPA H 	- -. 	PROMOTES 	28-12-43 	28-04-65 	20-03-78 EE Adhoc 

65 	90251 RAMAKRISHNADV 	. 	 PROMOTES 	1-07-42 	4-05-65 	20•03-78 ES Adhoc - 

1 66 	90356 MANECM 	 pRoMorsE 	2-04-43 	5-05-65 	20-03-78 SE Adhoc 

67 	80252 SHYAM LAL 	. .PROMOTEE 	5-08-43 	15-05-65 	20-03-78 !EC-SAdhoc 

9Q35 1) SAINI SM 	 -. 	 PROMOTES 	20-08-41 	19-05-65 	20-03-78 	 AdhCc 
60 

60 	90257 SAMMADAR S C (SC) 	 PROMOTES 	13-02-43 	20-C8-66 	20-03-70 	EAdhoC 

- 	
00253 GOPALAN P 	

"' ...... I 	PROMOTES 	10-00-44 	21-0(3-65 	20-03-78 EE AdhoC 
70 	00360 SATYANANDAMT 	 .PROMOTEE 	1-01-43 	15-05-65 	20-03-78 EE Adhoc 	

: 

/72 -- 90261 VEAGHESEPJ 	- 	 PROMOTEE 	19-00-41 	20-06-05 	20-03-78 ESMhoC 

73 - 	00262 KUDABADIKG 	PROMOTEE 	30-09-41 	20-06-65 	20-03-70 SEAdhoc 

174 	
90362 SAHOOGS 	 __ -- 	PROMOTEE 	14-04-44 	2-07-65 	- 20-03-70 ES_Adhoc'. 

75 	90261 ROYJD ",. 	PROMOTEE 	27-01-44 	15-07-65 	20-03-70 CE-MhoC 

76 	H90304 MURARISHYAM '. 	r'ROMOTEE 	5-06-43 	17-07-05 	20-03-70 SE _Adhoc 

77 	90365 DASSPC 	- 	 PROMOTES- 	5-01-43 	-5-00-6 	 20-03-711 ESMhoo 

70 	90360 PRASADBN- ..-- 
	

PROMOTEE 	14-0/-44 	-15-11-05 	20-03-78 SEAdhOC 

79 	90266 JAINAC 	 PROMOTI-C 	2b_1243 	2_12_65 	20_03_78 CCAdhoC 

- 90256 MISlAYD(SC) 	 PROMOTES 	2_ 12_42 	24_0266 	20_03__18 CEAdhoc 

82 	GUPTAKM 	 PROMOTES 	10-06-42 	10-05-56 	15-04-78 EEAdhoC 

83 	00268 GULATISK- 	 PROMOTEE 	1-01-45 	10-07-66 	-31-03-78 ESAdhoc 

'80

01 - 	NANJIAHHA_ _PROMOTES 	10-09-43 	30-12-60 	 3-04-70 EEAdhoC 

04 	00270 TREHANDL 	 PROMOTEE 	1-04-47 	22-07-65 	 7-04-70 EEAJh0C 

05 	00271 SAIVASTAVAP1< . 	 PROMOTES 	22-11-57 	7-09-66 	10-04-78 ES_Adhoc 	_- 

30 	90272 ,\HISK 	_ 	PflOMOTEE 	10-03-45 	7-I 1 - 60 	 4-04-70 ESAdhoc - 

07 	90273 THIAOAIIAJANIR 	 PROMO1EE 	6-09-44 	7fl-02- 6 7 	31-03-78 ESAdhoc 

80 	00274 PARTIMM 	 pflOMOrE.E 	12-03-43 	6-03-67 	-31-03-70 SEAdhoc 

Pige 2 



monow  .a.M' 007-a --. —01,00 

i'-i2 . 90275 AGAflWAL D 	. 	• PROMOTEE 3.10-45 18-03-67[ 472 EE Adhoc 

•1L_o 90276 PEERAK 	 . . 	. PROMOTEE 26-11-40 2-05-67 15.04:78 EE A(Jhoc 

a 90277 THAMANKAR S 0 	• 	• • P(OMOT(E 1.0)-40 2306-07 4-04713 EEZ Adhoc 

92 90270 PASRIJA D A PROMOTEE 1505-46 1-07-67 20-03-78 EE Adhoc 

93 90279 SHARMASC 	• 	. PROMOTEE 1-10-42 23.09-67 • 29-0378 •• EE Adhoc 

2: 90200 ITTAflAI4 KA 	"• PFIOMOTCE 25.0-42 27-1067 110470 EEAdhoo 

95 .9021 DALALA N 	 • ('OMO1EE 27•00-46 G-1107 2903-78 (E AUhoc 

96 90283 SATYANARAINA RAO G PROMOTEE 10-05-43 20-01-68 8-04-78 EEAdhoc 

07 90284 ANAND M K''  pROMOTEE 7-04-43 13-03-60 4-04-ia EEAdhoC 

08 MITTALM 0 PROMOTEE 1-09-44 6-04-78 EE Adhoc 

'69 '90289 MODI V 0' 	
, '- 	' PROMOTEE ' 	8-08-45 1-07-68 29-03-78 EE Adhoc 

100 90290 PANIKARA A S (ST) 	' 	" PROMOTFE 23-09-42 8-07-60 5-06-70 EE Adhoc 

101 90291 MUKHERJEE 0 K 	" PROMOTEE 1'-03-44 __6-08-68 - 	1 2-04-70 EE Adhoc 

102 90292 NARAHARI K PROMOTEE 15-07-15 14-10-60 8-04-78 EE Adhoc 

103 ' 00203 DATTARI B 	" 	- PIIOMOTE!E 21.12-44 20.11-60 24-04-70 EE Mhoc' 

101 90204 SEN A 1< 	, 	' 	' 	' 	- PFIOMOTEE 4-11-44 - 24-04-70 EE Adhoc 

106 00205 KAISHNAMUATHY N 	"'" 	' PROMOTEE 12-08-42 4-01 -60 7-04-70 EE Adhoc 

00297 PUNIA KOTIR (SC) 	' PROMOTEE 17-00-41 24-05-06 3-04-78 EE Adhoc 

- 	07 00208 THOMAS EKKA (SI) l'rIOMOTEE 9-03-43 0-07-60 3-04-70 EEAUhbC 

108 90300 RAM LAL (SC) 	' 	' PROMOTEE 15-07-4 1 6-04-67 20-04-78 EE AdhoC 

109 90301 RAO P PRASADA (ST) 	' ' PROMOIEE 15-10-13 10-10-67 -0-05-78 EE Adhoc 

110 00302 CHANDRASURESH (SC) ' PROMOTEE 25-03-47 20-05-00 -8-05-78 EE Adhoc 

111 80303 NAYAKKC 	(ST) 	' 	' 	- PROMOTEE 30-05-14 28-01-69 '' 	29-03-70 EE Adhoc 

112 00304 SIVAPRAKASHAN C 	'' 	' PROMOTEF 15-10-43 30-01-69 ' 	•' 	31-03-73 EE Adhoc 

113 ' 	00306 SAXENAB P 	
' 	' PHOMOTEE 8-04-45 21-04-69  12-04-78 EEAdhoc 

114 90307 AGGAPALSC 	"' " PROMOTEE 26-09-47 22-04-69 31-03-78 EE Adhoc 

iiY 80309 JAIN M C' 	
'  PROMOTEE'  3-09-69 25.04-78 EE Mhoc 

16 00310 GARG SN 	
- PRoMo'rEE 14-00-41 19-08-09 29-03-70 EE Adhoc 

117 JAIN MC 	 ' PROMOTEE 20-1246 ' 17-04-78 EE Adhoc 

118 90312 SHARMANI( 	' 	' ' 	- 	- PROMOTEE 15-12-47 21-I 1-69 18-01-70 EE Adhoc 

119 00314 1EWANI EHISI-IAM 	' 	''' PROMOTEE 15-10-40 10-12439 7-01-70  

'120 90315 ARORANO 	' PROM0TEE 16-00-46 26-12-69 '"5-05-70 EE MhoC 

121 90300 SHARMA S 8 	- 	' PROMOTEE 8-02-4 7 24-04-00 -10-04-70 EE Adhoc 

122 90327 PAL'RAJINDERA (SC) ......-  PHOMOTEE 23-0447 8-11-00 29-01-78 EE Adhoc 

123 90328 I3AHERAI3N 	(ST) ' 	
' 	' PROMOTC-E 10-08-43 29-01-69 20-03-70 EE Adhoc 

124 90320 RATI'(OD KG(SC) ' 	" 	' PROMOTEE 9-00-42 11-08-67 - 	8-06-78 EE Adhoc - 

125 90330 PRASADJAGDISH (SC)' 	' I'ROMOTEE 12-00-40 26-00-07 - 	20-03-78 EE Adhoc 

126 00331 KALIAMURTHY C (SC) 	- 	- " PROMO'I'EE 10-03-42 6-10-67 10-04-78 EE Adhoc 

127 90332 VED PRAKASH (SC) 	'  PROMOTEE 15-06-45 24-09-68 20-04-78 EE Adhoc 

\J123 90347 KHANDEKAR S K ' 	 , PFIOMO'IEE 4-04-41 5-06-64 1-06-78 EEAdhoc 

1,29  90366 CHOSH 131< 	 ' 	' 	. PROMOTEE 2-07-44 5-00-65 5-06-78 EE Adhoc 

"130 90370 I'ARMESHWARAN K P ' ' PROMOTEE 17-06-11 10-0166 - -. 	12-04-70 EEAUhoc 

t31 90371 SRIVASTAVA D K - 	- 	- PROMC)TCE 7-07-47 23-03-06 20-03-70 oc 

/132 90372 I3ANDOPADHYAYAK 	' PROM01EE - 4-pl-41 31-03-60 - 	4-04-70 

fE-EAdhoccc 
133 90373 SRIVASTAVA B P  PROMOTEE 22-12-44 15-04-60 17-04-78 

134 00157 SNGH D P 	 - PROMOTEE 9-00-42 20-00-97 12-04-78 EE Adhoc 

115 00375 GUPTA P K 	 - PHOMO'(EE 0.01-45 2800-06  
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145 90385 DURARI 	LB 	(SC) PROMOTEE 11-02-43 8-12-69 1-05-78 EE Adhoc 

1G 00306 RAVINDRNATHAN K P (SC) PHOMOTEE 21-12-44 1-10-66 7-04-78 EE Adhoc 
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6-05-43 19-09-89 19-00-89  
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157 . 	90419 CHAUDHURY p K pRoMorEE 7-11-43 7-02-06 19-09-89 _ 

198 90400 VELUSWAMY S (SC) ' PROMOTEE 23-03-44  31-12-79 EEAdhOC 

159. ' 90420 SIVASUBRAMANIAN KS 	': PROMOTEE -12-44 0-11-70 -- . 	0-11-78 - 
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f7l 

20-06 67 0-11-78  
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.
0423 RAO A B VISI-IWAS PF1OMOTEE 12-12-42 3-07-67 10-09-89  

103 80424 GUNACHANDRAN o 	' 
• PROMOTEE 10-03-44 5-07-67 29-04-00  

.164 90425 C1IANDWASKARAN PROMOTEE 16-1045 21-07-67 10.00:69, 
1 

165 
I  90420 SAIVASTAVA 0 S 	- 	 ' PROMOTEE 10-05-42 2-08-67 19-09-89  

166 00427 SA000 as 	' PROMOTEE 12 -06 - 45 16-03-67 10-09-80  

167 00428 CHAND PURAN 	' PI1OMOTEE 21-11-46 4-09-67 19-00-89 

160 90429 GUPTA PC 	' PHOMOTEE 1-11-46 11-09-67 ' 	 19-09-89  

169 30430 JAIN S M D 	 ' I'ROMO'lEE 804-45 20-00-67 . 	' 	10-09-80  

170 00431 OANIK PG 	 -  I-'ROMOTEE 303-44 6-11-07 . 10-09-00  

171 90432 DEYS C 	 ' 	' PROMOTEE 3-01-43 6-11-67 ' 	19-09-09  

172 90433 SEN S 	 ' PROMOTEE 12-03-44 27-1 1-67 . 	 19-09-89  

173 90431 DORA OP . I'ROMOFEE 13-12-44 16-12-07 1900-09  

174 90435 DASGUP1ASK 	. PHOMOTEE 5-01-43 - 10-01-60 . 	19-09-80  

175 90436 GUDI V A 	 ' PROMOTEE '  
- 

10-11-42 19-09-69 ' 

176 00437 RANA S S 	' PROMOTEE 4-07-40 12-02-00 1900-00  

177 90438 GUPTAMK 	 , PROMOIEE 20-12-43 27-01-68 . 	. 	, 	10-09-89 ______ 

170 90439 LOROIA R L 	' 	' PROMOIEE - 12-12-40 21-04-60 10-09-80  

179 00440 FARIA RALPHY 	' PROMOTEE 2-1 	-.14 17-05-88 19-0980  

160 90441 RAOAHANUMANTHA - 	' PROMOTEE 1-07-46 10-09-89  

101 90442 BANEAJEE P K PIIOMOTEE 101-48 300-60 19-09-89  

192 00443 MURLI KRISHNA 1< PROMOTEE 	1 4-1 1-46 7-08-60 19-09-89  
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OAHPU7./\RI 	P 	 . . PflOMOTlt 3-01-40 25-07-73 

- 
• 	6-01-00  

4 
- 

332 

- 
.90602 

. 
IAKHIYANI R K PROMOTEE 26-10-52 1-08-73 29-0190 • • • 

333 90603 VIDYASAGARANC PflOMOTEE 

PROMOTEE 
---

15045I 

2.Og-43 

30-73 

- 1G-O0-7 

14-02-90 

_. 14-0290  - 
£ 30601 SAYYANARAYANA J 34 

90605 MURAL) C P PROMOTEE 1-07-50 1808-73 15-01-90  

335 

336 00606 SUI35ARA() PV PIIOMOTEE 2-12-48 20-08-73 5-02-90  

337 00607 MAYAOIIAfl SAIlDO 	 II)oMorEr 1.1.1040 27-00-73 101.91  

336 90600 VaAYUOHAN KP i-'FIOMOTEE 20-02-47 4-00-73 21-12-09  

339 90601) SINCH ONKAR PIIOMOTEE 10-04-44 12-01173 29-12-09  

3)0 90010 CHOWOHUnY V K I'IIOMOflE 15-11-53 - 12-09-73 0-054)0  

341 90611 PROMOFEE 15-0549 
- 

15-0!i-/3 20-014)0  

312 00612 

CHOWf

14

CII K 

DIVAK P0OMOFIE 203-51 15-09-73 1-00-90 

343 90613 RAJAG PROMO FEE 10-06-40 17-09-73 16-01-90 

344 00614 TEJW PI1OMOTEL 16-00-40 17-00-73 16-01-90 - 

345 90615 BUL.LESWARARAOVC PROMO1EE 

PROMOTEE 

1-02-51 

1-01-50 

17-09-73 

19-09-73 

18-01-90  

29-01-00  
346 00616 AAIIAMUThUI.LAH SYED 

347 90617 

--- -- ----- 

BI-IASKAR RAOG 

TALIKOTI -r M 

PROMOFEE 

PIIOMOTEE 

I')IQMOlT:E 

20-10-47 

1-00-40 

30 03-49 

1-10-73 

10-10-73 

13-11-73 

- 	6-07-90 

21-02-90 

20.01-00 

__________ 

NOTIONAL. 
340 00616 

349 91308 GUPTA SC; 

PIIOMO1EE 

PHOMOTF-E 

8-01-48 

2-12-lI! 

21-11-73 

20-11-73 

29-01-0(1 

10-01-90 

________ 
350 00619 YADAV HS 

35) 0062(1 1-1AKESH M S (SC) 

33 021 96 

_ 
OAI)G VP PI0)MOiLE 26-1 2-41 30-11 -/3 16 04-1) 9 

33 90622 SAl-IA SN 	- )-'SOMOTEE 11-1)1-41 11-01.74 1-01-130  

354 00623 (3HOSI-I ML F'IlOMOlEE 3-07-41) 11-0174 8-01-90  

35 906-1 MOO) IJANI S C l'I1OMOTIE 13-00-01 

lli.o4-(l 

2 I .01-74 

23-01 -7-1 

21-12-01)  

- 	21-09-90  
90620 SA1EESII LIAI)U V 9 IOM() I LI 

357 90026 SRIVASTAVAVP PI-1OMOTEE 4-05-53 2901-74 13-02-90  

350 90627 ROYH B PROMOTEE 26-03-39 30-01-74 1-01-90 - 

359 00628 MANDALA PROMOTEE 6-02-43 30-004 1-01-00  

360 00629 ROY S PROMOTEE 13-00-43 . 	31-01-74 1-01-00 - 	- 

36) 

- 
90630 ARY9 R 	(SC) ,\ 

- - 
I'ROMO!I.E 13-01-50 21-02-74 - 	11-10-09 

362 1)0631 ADIt)l(ARI K (SC) PROMOTEE 9-10-40 4-03-14 27-01-90  

363 

_ 
90632 

-------.--------------

SRINIVASA RAO K (SC) PROMOTEE 14-02-40 11-04-74 27-01 -90  

364 00633 NARAVANA RAO R (SC) 

NATESHAN M 	(SC) 

PROMOTEE 

F'IIOMOII:E 

1-07-47 

15-11-4/ 

29-04-74 

30-00-14 25-074)0 

3-03-90  

- 
365 90034 

366 90635 MANOI-IARAN IA 	(SC) P11OMOTEE 4-02-51 14-02-77 19-03-90  

367 90036 1IRUPATHI K 	(SC) PROMOTEE - 10.06-50 1502-77 2-01-90  

309 90037 
_ 

NAt IAVANAN S 	(S C)  M ('I IOOl Et 1 5-0l-0-1 

10-10-52 

POflMU1EE-  

1 002-/i 

31-07-75 

14-02-110 

- 	30-12-00  

- 

360 90530 SING)! SUIIENDRA 	(SC) 	- PROMO! L[ 

IAN! PIIASA!) M 5(51) 

I'0(JC U 

-J 

- 	 - -p  - - 



Aso - 

-1' 	 BI RARATSANCIIAR NRAI\1 11,11NIFULD (lSNl1) 

(A Government of India Enterprise) 
OFFICE OF THE CHIEF ENGINEER(C), ASSAM CIVIL ZONE )  

MITRA BUILDING, ULUBARI, GUWAI-IATJ-781007 

No. I (42)2000/CE-ASM/GH/ C"/ L 	 Dated :./,iO4/2OO I 

To 
The Sr. D.D.G (BW), 
BSNL, Chandralok Building, 
10th floor, West Wing, 
36, Janpath, 
New Delhi, 

Subject:- Representations regarding anomalies in" Provisional 
Seniority list in the grade of A.E.(C) in the P & 1' Civil Wing." 

Three representations in connection with the above subject, have been 
received from the following offlccrs. The undersigned is directed to forward the 
representations for taking necessaiy corrections/rnodifications etc. at your end 
please while preparing the final seniority list. 

Enclo:- 
Three no, of representatiois:- 

Sri S.C.Mukiierjee, ASW(C). 
•Sri M.K.Basak, EE(C). 
Sri B.R.Saikia, A.E(C). 	 - 

EXECUTIVE ENGINEER(HQ),. 
0/0 THE CHIEF ENGINEER(C), 

BSNL, ASSAM ZONE, 
GUWAHATI. 

Copy to:- 
1-2. The Superintending Engineer(c), BSNL Cic'il Circle, Guwahati/Jorhat. 
3-y"Officers Concerned. 

EXECUTIVE ENGINEER(HQ) 



o 

U 
12TV, 

 

The Jt.Deputy Diroc tar Ccnorcl(B.W) 
Oharat Sanchzir Nigm Limited 
(i GQVt.Of India Entcrprisc ) 
10th f'laor,Chandarix Building 
Jnnpnth,Ncw Delhi. 

 

H Pi0PER CH1NNELJ 

5ub- 1\on-incluSi3fl of Name of Sri 
Seniority List of 	(c) 

Ref:- 5-1/2001-05E dt.27.02.2001 

RespeCted Sir, 

2 v-c1 

B.R.fljkjfl;,AE(C) j lfl All India 

CircumtflflccS beyond my control compel mc to approach for 
honour with the following few lines concerning my name being em-

itted in the seniority list of 	as ucli non jssUO of staff 

number. 

Inspito of my carijor rcprcsentatiJfl including Na.BflS/GH/B 
dt.29.11.09 and No.BRS/GH/14 dt.26.06.2000,tE0 after no further 

rc-poncs from the Directorate, now 0.S.N.L. 

In the recent office mcrnorandUfl N0. 5_1/2001/CSC dt.27.02. 2 0 

communiatod by CE(C),OSNL,ASSflm Zone my name is.still ornittrri from 

this list the officers who arc junior to mc have 
bcon considered. 

In iicw of the facts and circuifltanccs explained in my earlier 

r epresentations nrc also enclosed for your ready L'of'OrCflCCS. 

By way of 	
glccting me from availing the carcar benefits 

creates mental agony and mauntng loss cffccting my performance of 

sinCcrS and honest duty. 

I would like to request your good offiCe to cjnsidcr my case 

for inclusiOn of my name in All India S
o niority List of Assistant 

nginccr(C) as well as to allot stnff number as earliest please. 

Thanking you 

Yoursf 1111thfullY 

Enclo:-s above 
( B.R.S 

Asistnnt Enginccr(C) 

Advance 	

Civil Su(iDiViSi3fl V 

BSNL,Ncw Delhi. 	

t.DDG(BW) 	

,Guwahnti,09t'iL. 

copy to:tho 

( 0.R.SAIKIA ) 



V.---,  
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	 Eio 

OFFICE OF THE EXECUTIVE E,NGINEER(C) ; : :: :.: :: : CIVIL DIVISION 
BHAIAT SANCHAR NIGMI LIMIThD 

N.C.BORDOLOI ROAD 
GUWAHAZI.-J* 

7F 	 Dated:  C79/02.6 

To 
The Superintending Engincer(C) 
I3SNL,Civil Circle 
Guwahati. 

Sub:w. Forwarding of licatlon of Sri BR,Saikia, 
Asstt.reer 	for inclusion of name in 
All India bcniorit 	st.of Asstt.Engineer(C) 

.

and  aflotmentof ta i N,  

Forwarded kindly ±lnd herewith application in triplicate 

receivcd from the above nwned Asstt.Englfleer(C) on jho Subject 

for favou' of further needful gction from your end. 

Enclo- As stated 

7 	 Executive Eninecr(C) 
ESNL,Civil Division 

Gtahati. 
Copy to:-. SL ~B,,R.Sai]kiaAsstt.Engineer(C) Civil SubyDiviSlOfl-V, 

'tahati. for inforri:atiofl please, 

• 	 / 

Euiv EgiWrcT 
A'ziL,LiVil ji.vision 

Guwahati, 

4 

- 

11 
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-. 

To, 
The Senior Deputy Director General (B.W.) 
Bharat Sanchar Nigam Limited 
(A Government India Enterprise) 
10th fioor,Chandarlk Building 
Janpath,NeW Delhi. 

(Through proper Channel) 
No. BRSIAE(C)/GI'Wt' 	 dated t 	01- 

Sub: Non-inclusion of name of Sri B.R. Saikia, A.E. (civil) in all India 
Senionty list of A.E. (civil). 

Respected Sir, 
Circumstances beyond my control compelled me to approach your honour 

following my name yet -being kept omitted in the All India Seniority List, as well as 

no staff number yet being allotted to me. 
That Sir, In spite of several representations Including my last 

representation dated 04.04.2001 no response could be attracted till date. 
That Sir, in the recent office memorandum no 5-1/2001 ICSE dated 

27.02.2001 communicated by the Chief Engineer (civil) Assam Zone, BSNL, my 
name was found omitted In the seniority list and names of officers figured who 

are pretty junior to me. 
In spite of omission of my name in All India Seniority List, my pay was 

recently upgraded as per ACP scheme and all arrears were paid to me. This 
quite evidently proves that my name not figuring In the Seniority List or non-
allotment of staff number is barely a discriminating act to affect my career. 

That Sir, the wayl am being deprived and being debarred to achieve my 
career benefits, has not only shocked me but also increased my mental agony, 
thus directly affecting my performance and sincerity to my duties. I am getting 
frustrated and loosing my interest to serve. 

Hence I would request you once again to look into the matter of non 
inclusion of my name without any fault of mine and to take proper action for 
including it in the Seniority List (as amended up-to-date) and kindly allot me my 

staff number, as early as possible. 
Thanking you, 

Yours Faj,fuIIY 

B.R. Sikia) 
Assistant Engineer (civil) 

BSNL Civil sub-dMsior V, Guwahati. 



BHARATSANCHARNIGAMLJMITED 
OFFICE OF THE SUPERJNTENDING ENGINEER (CI VIL) 
BSNL CIVIL CIRCLE:: UL UB,4R1:: GUWAHA TI- 781007 

Fax No. 0361-524599:: Telephone No. 0361-456000 

No. 11(1)00 /BSNL/CCJGH/ 5211 	 Dated: 2.S ,'l 0/2002 

To 
The Ozief Engineer (C) 
AssamZoñe, 
Guwahati, 

Sub:- Non- inclusion of name of Sri B.R.Saikia, A.E('Q in all India Seniority list of A.E('Q. 

I 

Enclosed please find here3vith one representation dftl 17-08-02 (in duplicate,) in respect of 

the above named officer for the subject noted above. 
I have been directed to forivard the representation for onward transmission to the 

competent authority at your end please. 

Enc: As above 	 ASSTT. E GINEER (A) 

(in duplicate) 	 Olo. SUPERINTENDING ENGINEER (C) 
BSNL CIVIL CIRCLE 

GUWAJIAT!. 

opyto: 

1. Sri B.R.Saikia, A.E(C) BSNL Civil Sub-Division No. V. Guwahati. 

ASSTT. E=EE 
Olo. SUPERINTENDING ENGINEER (C) 

BSNL CIVIL CIRCLE 
GUWAHATI. 



BHARAT SANCHAR NIGAM LIMITED 
(A Coernment of india Fnterpi ice) 

K 	OFFICE OF THE CHIEF ENGINEER (CIVIL) 
SSAM CIVIL ZONE,2ND FLOOR, MITRA BUILDING 

ASHRAM ROAD,ULUBARI,G1JWAHATI -781007 

1(59)2002/CE-ASM/GW / 

To 
The Sr. D.D.G. (BW) 
miarat Sanchar iNigani Limited 
10th floor, Chandralok Building, 

New DelhI. 

Date:fl.1 1.2002 

Sub:- Non inclusion of name of Sri B.R.Saikia, AE(Civil), in the "All 

India Seniority list of A.E.(Civil). 

I am directed by Chief Engineer(c) to forward herewith a representation 

received from Sri B.RSaikia, Asstt. Engineer(Civil), BSNL, Civil sub-Division No.-V, 
Guwahati (under Executive Engineer, I3SNL. Civil division, Guwahati) on the above 
mentioned subject for taking further necessary action at your end please. 

It isfurther noted that the above officer got A.0 Pcnmpletionof 24 

years service videNo.3-1/2000-CWG dtd.27-12-2000afld 9= -number not auotted. 

Enclo:- As stat 'above. 

EXECUTIVE ENGINEER (ADMN) 
0/0 THE CHIEF ENGINEER(C) 

BSNL, ASSAM CiVIL ZONE, 
GUWAHATI 

Copy to:- 
1. 	The Superintcuding Enginccr(c), BSNL. CiviL Circle, Guwahati w.r.to letter 

No.1 1(1)00/BSNL/CC/0H1584 dtd.25-1 0-2002. 

Sri B.R.Saikia, Mstt. Engincer(c), BSNL Civil Sub-Division No.-V, GuwiaU, 

EXECUTiVE IG1NEER (ADMN) 



Sub: Promotion/Posting/Transfer in the Grade of 
Executive Engineer (Civil). 

1. 	The following posting/transfer in the Grade of 
Executive Engineer (Civil) a ordered with immediate 

effect- 

Sl.No Name 	of 

the 
Officer 

P.K. 

(S/Sri)  

Present 
posting 

EE(P&D) 

Posting 	or 
transfer 

EE(C), 	BSNI 

Remarks 

Against 
 

Mohapatra Postal BhubaneshWar an 

BangalOre existing 

Gajendra EE(P&D) EE(C) 	MTNI 

vacancy 

-do- 
 

Kumar Postal Delhi 

BangalOre  

 S.K. EE(C) EE(P&D) 	BSNI -do- 

Gulati BSNL Chandigarh 

Patiala  

4) 

qV 

ANNEXUREVI II 

Government of India 
Ministry of Communication & I.T. 
Department of Telecommunications 

36, Janpath, 10th Floor, Chanderlok Building, 
New Delhi-i. 

No. 3-2/2002--CWG 
	 Dated: 23.1.2003 

I 

2. 	The President is pleased to prompte tne 
following Assistant Engineer (Civil) to the 
Grade of Executive Engineer (C) of the P&T 
Building Works service in the pay scale of Rs. 
10,000_325-15,200/ adhoc basis for a period of 
one year w.e.f. the date they take charge of 
the post or till the posts are filled up on 
regular basis which ever is earlier and post 

them as under:- 

.. 



Lo 

5.1. NAME PRESENT PROPOSED REMARKS 
No. (S/SHRI) POSTING (ZONE) POSTING ON 

AS AE (C) PROMOTION _ 

 D. BSNL, CENNAI EE (C) BSNL AGAINST 	AN 
GUNACHANDRA PONDICHERRY EXISTING 

VACANCY 
 A.N. BSNL, BHOPAL EE(C) 	BSNL, -DO- 

CHANDWASKA.R  BILASPUR  
 R.S. SAGOO BSNL, EE(C) 	BSNL, VICE 	Shri 

CHANDIGAPH PATIALA Gulati 
transferred 

 PURAN CHAND DOP, DELHI EE(C) 	BSNL, AGAINST 	AN 
SHIMLPt. EXISTING 

VACANCY 
 P.C. GUPTA BSNL, DELHI EE (P&D) 0/0 -DO- 

CE(C) 
BSNL, DELHI  

 S.M. D. JAIN BSNL, JAIPUR EE(C) DOP -DO- 
___________  JAIPUR  

 P.G. BAINIK DOP, CALCUTTA EE (C)POSTAL -DO- 
CALCUTTA  

 S.C. 	DE BSNL, SHILLONG EE(P&D) 	BSNL, -DO- 
______________ SHI LLONG  

 S. 	SEN BSNL, CALCUTTA EE(C) 	BSNL, -DO- 
__________  I TANAGAR  

 0. P. DORk DOP, Delhi EE(P&D), 	DO:P -DO- 
____________  PATNA  

 S.S. RANA BSNL, BHOPAL EE(HQ), BSNL, -DO- 
 AHMEDABAD  

 M.K. GUPTA ALTTC, EE(P&D)O/O -DO- 
GHAZIABAD CE(C) 

BSNL, DELHI  
 R.L. LOROIA BSNL, EE(P&D)OOP, -DO- 
_____________ CHANDIGARH ANBALA  

 RALPHY PARIA BSNL, EE(C) -DO- 
TRIVANDRUM BSNL, BANAKULAN  

 A. HANUMANTHA BSNL, HYDERABAD EE (C) 	BSNL, -DO- 
PAO  PAJAMtJN DRY  

 P.K. BSNL, CALCUTTA EE(C) 	BSNL, -DO- 
BAN ERJEE  MALDA  

 K. BSNL, EE(P&D) 	BSNL, -DO- 
MULIKRISHNA HYDERABAD 0/0 CE 

(C) TRIVANDRUM  
 S.C. 	PATRA DOP EE(C) DOP -DO- 
(ST) BHUBANESWAR CUTTACK  

DOP, BANGLORE EE(C) 	DOP, 
RPMAP PA (ST)  MYS ORE . 

20. U.N. 	NAI1< BSNL, EE(P&D) 	DOP, Vice 	Sri 

. ?(ST) BHUBANESWAR BANGALORE Gajend±a 
Kthar. 

BSNL, EE(P&D) DOP Vice Sh. 	P. 

/ RAJNOHAN. BANGALORE BANGALORE K.. 
PPASAD (ST) rhapada- 

tr4hsferred'  



0 

The adhoc promotion of the above officers will 

not confer on them any right for regular promotion and 

seniority in the grade of Executive Engineer (C). 

Assumption of the charge report may be furnished 

to all concerned. 

Hindi versjon will follow. 

	

I 	 (SUNIL KUMAR CHUGH) 

UNDER SECRETARY (CWG) 

Copt to:- 

Officers cbncerned through respective PCE (C) 

CE! (C) 

All PCE(C)/EE (C), BSNL, CE(BW), MTNL, Delhi! 

Muxnbai. 

CE(C) Post Delhi/Bangalore. 

Director (C 	), Dot HQrs 

Jt. DDG (BW), BSNL HQrs. 

OL Section in favour of Hindi translation 

Order Bundi 

(SUNIL KUMAR CHUGH) 

UNDER SECRETARY (CWG) 

4 



App--- 

.. 

C) F) 

c- IN THE cNTRALADMISTTI\TE TRIBUNAL 
iv AHATj3ENC1t: AT GUWAILATI 

O.A. No.24 of 2003 

Sri Betha Ram Saikia, 

Son of Late Lakheswar Saikia, 

Assistant Engineer (Civil), 

B.S.N.L. Civil Sub-Division - V. 

Guwahati. 

'F/ 	
I 	 -Vs - 

Union of India Represented by its 

SecretarY(DOT), Ministry of 

	

'1 	
CommuniCations, Sanchar Bhawan, 

20, Ashoka Road,NeW Delhi - 110 001. 

Chairman-CUm Managing Director, 

BSNL Board, Delhi, 

Sanchar Bhavan, 20, Ashoka Road, 

New Delhi. 

Senior Deputy Director General (BW), 

:1 	BSNL, Chanderlok Building 
(10th Floor) 

36, Janapath, New Delhi - 110 001. 

Chief Engineer (Civil), 

BSNL Assam Civil Zone, 

Mitra Building, Ulubari, 

Guwahati7Sl 007. 

Respondents 

'1~ 



Im 
	

C) 
go 

(WRITTEN STATEMENTS FILLED BY THE RESPONDENT NO. 1 to 4) 

That the copies of the above noted O.A. No.24/2003 (hereinafter referred 

to as the "application") has been served on the respondents. The 

respondents have gone through the same and understood the contents 

thereof. The interest of all the respondents being common and similar, the 

written statements are to be treated as common to all of them. 

That the statements made in the application which are not specifically 
U 

admitted by the respondents are hereby denied. 

That at the first instance, the answering respondents want to raise the 

preliminary objection that the application is barred by the law of 

limitation. The cause of action against which the application has been 

made before this Hon'ble Tribunal arose in the year 1989 as submitted by 

the applicant. The applicant remained silent for nearly 14 years and 

therefore, the application being time barred, it is liable to be dismissed 

with cost on this ground alone. The cause of action of the application is 

non-inclusion of the name of the applicant in the Provisional Seniority List 

of 1989. The seniority list was finalized and notified in June 1994. The 

:2 

applicant did not make any representation or raised any other objection at 

the relevant point of time against the said list. Hence, the application is 

hopelessly time-barred. In view of this fact, the seniority list finalized and 

notified in June 1994 has already attained finality and many persons have 

accordingly settled in their respective positions with seniority, 

The law is well settled by the Hon'ble Supreme Court that a settled 

position after a long period of time can not be unsettled even if right of 

some one is prejudiced (reported in AIR 1999 SC 1510 & CAT Full 

Bench Decision, Vol. III, Page - 206). 

i 



3 	 cI2 
4,  

PARA-WISE COMMENTS: 

That with regard to the statements made in para 1 (I) & 1 (ii) of the 

application, the answering respondents state that the cause of action of the 

instant application relates back to the year 1989 and the same attained its 

finality by June 1994. At best, the matter could have been raised in the 

Court of Law on or before one and half years for the said date as provided 

under Section 20 and 21 of the Central Administrative Tribunal Act, 1985 

(hereinafter referred to as the "Act"). But in fact, the applicant woke up 

only when the Provisional Seniority List was published vide O.M. No.5-

1/2001-CSE dated 21.9.2001. The provisional list dated 21.9.2001 would 

be finalized only after considering all the representations. The 

representation, if any, submitted by the applicant shall also be taken into 

account before finalizing the list. 

However, the law is well settled that when there are successive 

representations submitted after a lapse of time, such representations will 

not give any fresh cause of action if the matter is already time barred FAIR 

1990 SC 10— S.S. Rathore —vs-State of M.P. 1993 (1) ATR 855 (SC) - 

Rantan Chandra Samanta - vs- Union of India and 1998 SCC (L&S) 

611 —B.S. Baweja—vs- State of Punjab]. 

That with regard to the statements made in para 1.(iii) of the ap*ication, 

the answering respondents state that the-c pmmotioa orde were issued 

based on the seniority position in the Grade of Assistant Engineer (C) 

(hereinafter referred to as "AE(C)"). Since the appi. 	is no1areguIar\ 

AE (C), his name does not appear in the Seniority List and therefore he 
........................................................................ 

was not considered for promotion. 

That the answering respondents have no comments to offer with regard to 

the statement made in para 2 of the application. 



That with regard to the statements made in para 3 of the application, the 

answering respondents respectfully submit that the application is barred by 

limitation as provided under Section 20 and 21 of the Act. 

That with regard to the statements made in para 4.1 of the application, the 

answering respondents state that the statements made in the paragraph are 

misleading and incorrect. From the Annexure I (dated 28.10.78) annexed 

to the application, it is very much clear that the applicant was promoted to 

the Grade of AE (C) on purely temporary and ad hoc basis for a period of 

4 (four) months only with a clear understanding that the said promotion to 

the Grade of AE (C) is purely on temporary and ad hoc basis and that the 

said promotion will not confer on the said promotees, in any manner 

whatsoever, any claim to seniority, promotion, confirmation or for 

counting of the said period towards regular service in the Grade of AE (C). 

The applicant has never been promoted to the Grade of AE (C) on regular 

basis. H )e. his claim for inclusion of his name in the Seniority List is 

noi1le. 

hat with regard to the statements made in para 4.2, 4.3, 4.4, 4.5 and 4.7 

of the application, the answering respondents state that as stated herein 

above, the cause of action and the subject matter of the application is 

barred by the law of limitation as the same occurred long back in the year 

1989. Successive representations, including one dated 17.10.89, will not 

acme a fresh cause of action as already stated hereinabove. The name of 

the applicant was not included in the Seniority List of AE (C)as he failed 

to pass the prescribed Departmental Qualifying Examination which was 

essential for regularization in the cadre of AE (C) during 1987 to 1992. 

The apphcantat he asse he Accounts Examination held on 5 th  

and 6 Septem er 1989 (vide Annexure 3 of his application). The 

applicant being aware of this fac, he kept quiet during the period 1989 to 

1997. The applicant now tactfi illy wants to raise his claim with the 

representation dated 17.10.1989 purportedly sent to the respondents and 

the representation dated 22.12.1 J07 after a gap of about eight (8) years. 
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As the applicant was not promoted to the grade of AE (C) on regular basis 

his claim for inclusion of his name on the Seniority List is untenable. 

That with regard to the statement made in para 4.6 of the application, the 

answering respondents state that the grant of benefit under ACP Scheme is 

not relevant so far as the case of the applicant for regular promotion to the 

grade of AE (C) is concerned. 

That with regard to the statements made in para 4.8 of the application, 

the answering respondents state that the applicant will be promoted to the 

grade of Executive Engineer (C) [hereinafter referred to as "EE(C)"] only 

after his regular appointment as AE(C) and considering the number of 

years of service required to be fulfilled for promotion to the grade of 

E)- 

\1vfF1at with regard to the statements made in para 4.9 of the application, the 

answering respondents state that as stated hereinabove, the application is 

premature as neither the provisional Seniority List has been finalized nor 

the applicant has been regulaypromoted to the grade of AE(ç): 

Moreover, the cause of action is time-barred by delay and laches on the 

part of the applicant. 

13. 	That with regard to the statements made in para 5.1 to 5.V of the 

application, the answering respondents state that the gounds shown on 

those paragraphs are neither legally valid grounds nor the same are 

supported by any cogent evidence. Therefore, the application is liable to 

be dismissed with cost as devoid of any merit or ground. There is nothing 

to show on records that the respondents have ever acted illegally, 

arbitrarily, discriminatorily or in violation of rules of natural justice. The 

respondents also submit that there is no such action on the part of the 

respondents which have violated any such fundamental right of the 

applicant. The non-consideration of the applicant, who could not come 

within the zone of consideration for promotion, and the consideration of 

those who could fulfill the required criteria for promotion, cannot be a 



discrimination as the applicant is not similarly situated with the others. 

Hence, the grounds are not tenable in law. 

That with regard to the statements made in para 6 of the application, the 

answering respondents respectfully state that by mere submission of 

representation, a stale claim of the applicant cannot be revived and the 

settled position in law cannot be unsettled, which is barred by law. 

That the respondents have no comments to make with regard to the 

statements made in para 7 of the application. 

That with regard to the statements made in para 8 and 9 of the 

application, the answering respondents state that in view of the facts and 

circumstances of the case and the provisions of law, the applicant is not 

entitled to any relief, whatsoever, as prayed for, and the application is 

liable to be dismissed with cost as being devoid of any merit. 

In the premises aforesaid, it is therefore prayed that your Lordship would 

be pleased to hear the parties, persue the records and after hearing the 

parties and persuing the records shall be pleased to dismiss the application 

with cost. 

/ 
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Verification 

I, Shri 4 	at 
present working as 	.. 	

29Go1 	 in the 
office of the 	

2 	Guwahati, 
being competent and duly authorized to sign this verificatiOn .do 	hereby 
solemnly affirm and state that the statements made in para 

are true to my knowle*p and belief, 
those made in para 

Being matter of records are true to my information derived therefrom and the rest 

are my humble submission before this Honble Tribunal. I have not suppressed 
any material fact. 

And I sign this verification on this 	th day of August, 2003 at Guwahati. 

rej,çJ- 	 c7. 

EPONENT 

Aisfant hiigu1ef (AiLii-J) 
Office of th C' f Frginecr (Civil) 
Bharat Sanciar gti LiHt6d, 
Assarn Zone, Guwahati781007. 


